IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:21-07-2025

Date

21.07.2025

CRLREV- COURT NO. |order Dtd. 2025- (Se:

56661/2025(21.07.2025 |00 ", A.K.DAS : 0807 Noe.

ABLAPL- COURT NO. |order Dtd. 2025- (Se:

56662/2025(21.07.2025 [0 |D.K.SAHU o i Noe.

ABLAPL- COURT NO. |[Order Dtd. 2025- (Sec

56663/2025(21.07.2025 | /1" " |A.PATTANAIK = St Neoe.

ABLAPL- COURT NO. |[Order Dtd. 2025- (Sec

56664/2025(21.07.2025 |2, M.R.SAHOO o i BATL-1 oo

WRIT (se.

WP (C) - COURT NO. Order Dtd. 2025- |BRANCH -

56665/2025 |21.07.2025 |11 g0l 0. M.R.RATH i Stiag (DTVTSTON Til)
BENCH-2)

(Sez

WP (C) - COURT NO. |Order Dtd. 2025- [WRIT ©

56666/2025 (21.07.2025 [/2 L7, 0 |B.K.SETHI = RS R ANCH-€ 22)

ABLAPL- COURT NO. Order Dtd. 2025- (Se:

56667/2025 (21.07.2025 | o\/o o0, o |S.C.ACHARYA T i g:;

WRIT (se.

WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH N

56668/202521.07.2025 |12 0", |B.K.SETHI i St (DIVISTON TSS)
BENCH-1)

ABLAPL- COURT NO. Order Dtd. 2025- (Se:

56669/2025(21.07.2025 |0 |S.K.JENA i St No-

108)

ABLAPL- COURT NO. Order Dtd. 2025- (Se:

56670/2025(21.07.2025  |Jg/ oo |G.R.PATRA i St No-

108)

ABLAPL- COURT NO. |Order Dtd. 2025- (Se

56671/2025121.07.2025 [0, c 50,5 |S-K.JENA 17 07-17 No-

108)

ABLAPL- COURT NO. |Order Dtd. 2025- (Se:

56672/2025/21.07.2025 8035/2025 |°-K-JENA 17 07-17 No-

108)

CRLMC- COURT NO. Order Dtd. 2025- (Se:

56673/2025 |21.07.2025 | o"o0, . |P.K.MOHANTY i Sty No-

108)

BLAPL- COURT NO. Order Dtd. 2025- (Se:

56674/2025/21.07.2025 6425/2025 [R-K-MALLICK 17 07-17 ng)




A

CRLMC-

COURT

NO.

Order

Dtd.

2025-

(Sec

56675/20251(21.07.2025 1869/2025 .SWAIN 17 07-16 No-
108)
(Se:

ABLAPL- COURT NO. Order Dtd. 2025-
56676/20251(21.07.2025 8020/2025 .DAS 17 09-08 No-
108)
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
56677/20251(21.07.2025 8030/2025 .BEHERA 17 07-18 No-
108)
(Sez

ABLAPL- COURT NO. |Order Dtd. 2025-
56678/2025/21.07.2025 8012/2025 |f-K-PANDA 17 07-17 BAIL-2 Tg;
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
56679/2025(21.07.2025 [/, 20 o N.SAHOO L 08os8 T;;
(Se:

ABLAPL- COURT NO. Order Dtd. 2025-
56680/20251(21.07.2025 6310/2025 .R.SAHOO > OLD 06-10 BAIL-2 Ti;
(Se:

ABLAPL- COURT NO. Order Dtd. 2024-
56681/2025(21.07.2025 S o', |M.D.BISWAL 5 045 Ti;
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
56662/2025(21.07.2025 [ o2 % " M.R.SAHOO 5 g Ti;
(Se:

ABLAPL- COURT NO. Order Dtd. 2025-
56683/20251(21.07.2025 6003/2025 .DAS 5 07-15 BAIL-2 T;;
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
56684/20251(21.07.2025 7932/2025 .MOHANTY 5 07-17 BATIL-2 Tg;
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
56685/20251(21.07.2025 8017/2025 . SAHOO 5 07-17 Tg;
(Se:

ABLAPL- COURT NO. Order Dtd. 2025-
56686/20251(21.07.2025 7965/2025 .K.MOHANTY 5 07-17 Tg;
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
56687/20251(21.07.2025 7953/2025 .KAMILA 5 07-17 Tg;
(Sec

ABLAPIL- COURT NO. |Order Dtd. 2025-
56688/20251(21.07.2025 7952/2025 . SAHOO 17 09-08 Tg;
(Se:

ABLAPL- COURT NO. Order Dtd. 2025-
56689/20251(21.07.2025 7951,/2025 . SAHOO 17 07-17 Tg;
(Sec

ABLAPIL- COURT NO. |Order Dtd. 2025-
56690/20251(21.07.2025 5022/2025 .N.SATAPATHY 17 07-17 Tg;
CRLMC- COURT NO. Order Dtd. 2025- (Se:
56691/2025121.07.2025 |, fog 50,5 |P-K.MOHANTY 17 07-17 Tg;
CRLMC- COURT NO. Order Dtd. 2025- (Se:
56692/20251(21.07.2025 4140/2024 .K.DAS 17 07-16 No-

10)




ABLAPL-

COURT

NO.

Order

Dtd.

2025-

(Sec

56693/2025(21.07.2025 [/ 7, M.R.SAHOO L i BATL-2 T;;
ABLAPL- COURT NO. |[Order Dtd. 2025- (Ses:
56694/2025 |21.07.2025 |72 >0 |U.P.BAG i 07 on BATL-2 N
ABLAPL- COURT NO. |[Order Dtd. 2025- (Ses
56695/2025 (21.07.2025 |02 o0, |D.LALA i St R
BLAPT,~ COURT NO. |Order Dtd. 2025- (Se:
56696/2025 (21.07.2025 | /oo © o |R.K.MALLICK i St BATL-1 Tg;
BLAPL- COURT NO. Order Dtd. 2025- (Ses
56697/2025(21.07.2025 | /07" IN.SRHOO L i Tg;
BLAPL- COURT NO. Order Dtd. 2025- (Se:
56698/2025(21.07.2025 | /000 o |P.K.SINGH L i Tg;
BLAPL- COURT NO. |order Dtd. 5000- (Se:
56699/2025(21.07.2025 |-~ . |B.BARIK L 0101 BATL-2 R
WRIT (se.
WP (C) - BRAJA MOHAN COURT NO. |Order Dtd. 2025- |BRANCH ©
56700/202521.07.2025 115078 /5025 |SARANGT 17 07-15 (DIVISTON T85)
BENCH-1)
CRLREV- COURT NO. Order Dtd. 2025- (Se:
56701/202521.07.2025 |S..0 00 |S.PRADHAN 3 oLD 0801 No-
105)
WP (C) - MOHENDRA COURT NO. |order Dtd. 2025- |WRIT (Se:
56702/2025121.07.2025  11g5,5/2025 |DALAT 2 OLD 07-15 BRANCH-2 [No-
ABLAPL- COURT NO. |[Order Dtd. 2025- (Sec
56703/2025(21.07.2025 o) o0 |R.R.SINHA > oLD g Ner
ABLAPL- COURT NO. |[Order Dtd. 2025- (Sec
56704/2025(21.07.2025 D02 0 |G.R.PATRA > oup i .
(Sec
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT ©
56705/2025 (21.07.2025 | /ool 0, |P. K. BHUYAN > oLD i R ANCH-8 Ei)
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
56706/2025 |21.07.2025 S "0 |J.KAMILA > oup i ﬁi;
WRIT se
WP (C) - UJWALA COURT NO. Order Dtd. 2025- |BRANCH ©
56707/202521.07.2025 119335 /5025 |pRADEEP BAG 2 OLD 07-17 (DIVISTON ng)
BENCH-3)
(Sec
CRLREV- COURT NO. Order Dtd. 2025-
56708/2025 (21.07.2025 | ;527000 M.DAS 3 oip 0801 No-
122)
BLAPL- COURT NO. |Order Dtd. 2025- (Se:
56709/2025121.07.2025 | oo 50,5 |B-BARIK 3 OLD 07-17 BAIL-2 Tg;
WP (C) - R. K COURT NO. |Order Dtd. 2025- (Se:
56710/202521.07.2025 114535 /5025 |MANGARAT 3 OLD 07-15 Tg;
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
56711/2025(21.07.2025 [/ "% " |S.C.ACHARYA i 0850 BATL-2 No-

12)




A

(Sez

ABLAPL- COURT NO. |Order Dtd. 2025-
56712/2025(21.07.2025 (02" . |S.P.SAMANTA [C. L i T;;
(Se:
WP (C) - DEBADEEPTA COURT NO. |Order Dtd. 2025- [WRIT ©
56713/2025121.07.2025 19498 /2025 |san00 < 17 07-17 BRANCH-8 |,5
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
56714/2025 |21.07.2025  |Jg 0 |A.K.SAHOO C. i 0503 Eg;
ABLAPL- COURT NO. Order Dtd. 2025- (Sec
56715/2025(21.07.2025 5100/2025 |S-K-SAHOO C. 17 07-17 BAIL-1 No-:
WRIT (se.
WP (C) - MANAS RANJAN COURT NO. |Order Dtd. 2025- |BRANCH ©
56716/2025121.07.2025 19505 /5025 |san00 C- 17 07-15 (DIVISTON ng)

BENCH-1)

(Se:

ABLAPL- COURT NO. Order Dtd. 2025-
56717/2025 |21.07.2025 /" >0 |P.K.SINGH C. i Stiag No-
108)
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
56719/2025(21.07.2025 oo )'c 0 o |S.S.MALLICK |[C. o i No-
108)
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
56721/2025(21.07.2025 |Jg "7 |J.KAMILA C. = g BATL-2 Tg;
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
56722/2025 (21.07.2025 |Z S . IN.SAHOO C. i i BATL-2 TZ;
CRLMC- COURT NO. |Order Dtd. 2025- (Se:
56723/202521.07.2025 |20 0 . |A.PANDA C. Te i Tg;
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
56725/2025 (21.07.2025  |Jg " 0 |A.K.SAHOO C. Te i BATL-2 TZ;
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
56726/2025 (21.07.2025 |Z 00 . |A.K.BARIK C. i i BATIL-2 TZ;
ABLAPL- COURT NO. |[Order Dtd. 2025- (Sec
56728/2025 |21.07.2025 [0 |J. KAMILA C. 3 0815 BATL-1 N
ABLAPL- COURT NO. Order Dtd. 2025- (Sec
56729/2025121.07.2025 [0 g 50,5 [B-P.TUNGA C. 17 08-06 Noo:
(Sec
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT ©
56730/2025 |21.07.2025  |/g5 L o0, |S. BEHERA C. i S R ANCH-3 Tg)
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
56731/202521.07.2025  [g50g 50,5 [R-SETHI C. 17 07-17 BAIL-2 T?;
WP (C) - COURT NO. |Order Dtd. 2025- (Se:
56732/2025(21.07.2025 |/ o 00", 0 R. K. MALLICKC. i St Tg;
ABLAPL- COURT NO. Order Dtd. 2024- (Se:
56733/2025121.07.2025 5444 50,4 [P-DAS C. > OLD 07-22 T?;
) [56736/2025[21.07.2025 [wp(C) - R. K. SARANGI[C. COURT NO. [Order Dtd. 2025- (Ses




18993/2025 2 OLD 07-17 No-
17)
ABLAPL- COURT NO. Order Dtd. 2024- (Sec
56737/2025 (21.07.2025 o/ >0, [R.K.MALLICK > oLD 0831 BATL-2 R
ABLAPL- COURT NO. |[Order Dtd. 2024- (Ses
56738/2025 (21.07.2025 (o' ~0,,  |[R.K.MALLICK > oLD 0831 BATL-2 I
ABLAPL- COURT NO. [Order Dtd. 2024- (Ses
56739/2025 (21.07.2025 o/ ~0 . [R.K.MALLICK > oLD 0831 BATL-2 I
(Se:

WP (C) - K. K. COURT NO. |Order Dtd. 2025- [WRIT
56740/2025/21.07.2025 |0, ¢c /5005 |MOBAPATRA 6 03-27 BRANCH-2 22)
ABLAPL- COURT NO. Order Dtd. 2025- (Ses
56741/2025(21.07.2025 |/ "7 . |T.K.MISHRA > oLD Ry gz;
(Se:
WP (C) - COURT NO. Order Dtd. 9999- [WRIT ©
56742/2025(21.07.2025 |Too 0,0 K. K. NAYAK > oLD oo R ANCH-G T2>
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
56743/20251(21.07.2025 11964/2024 P.K.MISHRA > OLD 05-08 I;Tz)—
(Se:
WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©
56744/2025(21.07.2025 |/, o070 0o K. K. NAYAK > oip Sty R ANCH-7 Tg)
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
56745/2025(21.07.2025 720 00 o |A.K. SAHOO > oLD 0717 Tg;
WRIT (se.
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH ©
56746/20251(21.07.2025 17244/2025 B. BEHERA > OLD 07-02 (DIVISION 1583)

BENCH-1)

(Sez
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT ©
56747/2025121.07.2025 17652/2025 M. R. SAHOO > OLD 07-15 BRANCH-8 Izi)
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
56748/20251(21.07.2025 7933/2025 M.R.SAHOO 17 09-03 12(1))—
WP (C) - COURT NO. Order Dtd. 2025- (Se:
56749/20251(21.07.2025 17640/2025 M. R. SAHOO 19 07-15 IZ(]?)—
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
56750/20251(21.07.2025 7963/2025 C.SAHU 17 07-17 12;_))—
(Sec
WP (C) - COURT NO. |Order Dtd. 2025- [WRIT ©
56752/2025121.07.2025  [1o055 5055 [P+ K. BHUYAN 17 07-16 BRANCH-2 22)
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
56753/2025/21.07.2025 6102/2025 |CG-SRHOO 17 07-17 BAIL-2 Tg;
(Sec
WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©
56755/20251(21.07.2025 14213/2025 S. R. BARIK 17 07-17 BRANCH-7 1]\-18)
ABLAPL- COURT NO. Order Dtd. 2025- (Sec
56756/20251(21.07.2025 7739/2025 J.KAMILA 17 08-12 No—




(Se:
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT N
56757/2025(21.07.2025 7o U2" oM R SAHOO s 071t ERANCH-€ gz)
ABLAPL- COURT NO. |[Order Dtd. 2025- (Ses
56759/2025|21.07.2025 [ 0" >0 o |M.R.SAHOO s D615 BATL-2 R
ABLAPL- COURT NO. [Order Dtd. 2025- (Ses
56760/2025|21.07.2025 [0 o~" 00 |G SAHOO s 071 R
ABLAPL- COURT NO. |order Dtd. 2025- (Se:
56763/2025(21.07.2025 [0 iP5 o |J KAMILA s 0717 R
(Sec
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT N
56764/202521.07.2025 |7 L oo |A. K. BARIK s 07o1n R ANCH-3 TZ)
CRLMC- COURT NO. Order Dtd. 2025- (Se:
56767/202521.07.2025 |7/ "0 |J.PARIDA T 071t TZ;
CRLMC- COURT NO. |Order Dtd. 2025- (Se:
56768/202521.07.2025 | S0 00 |G SAHOO T 07-1c TZ;
(Se:
WP (C) - PURUSOTTAM COURT NO. |0order Dtd. 2025- ©
56769/2025121.07.2025 114997 /5025 |san00 17 07-17 TZ)
WP (C) - COURT NO. |order Dtd. 2025- |WRIT (Se:
56770/2025|21.07.2025 |7 00" 0, |S. C. DASH T 0717 ERANCH-1 o,
CRLMC- COURT NO. |order Dtd. 9999- (Se:
56771/2025|21.07.2025 | /"0, |D.P.DASH > oLh Tooal RN
WP (C) - PURUSOTTAM COURT NO. |order Dtd. 2025- (Se:
56772/202521.07.2025 114997 /5025 |san00 2 OLD 07-17 No-+
(Sec
WP (C) - COURT NO. |Order Dtd. 2025- |[WRIT ©
56773/2025|21.07.2025 |Tgc o0 c|P. K. BHUYAN > oLD 07o1e ERANCH-8 ﬁi)
CRLMC- COURT NO. |order Dtd. 2025- |CRIMINAL |(Se:
56774/202521.07.2025 |7 /00 o |M.K.MOHANTY > oLD 07o1e MISC RO
(Sec

BLAPL- COURT NO. |Oorder Dtd. 2025-
56775/2025(21.07.2025 oW 0o [R.R.NAYAK 5 oLD 07-1¢ BATL-2 Ti;
WP (C) - COURT NO. |Order Dtd. 2025- (Se:
56776/202521.07.2025 |To-0" oo |P. K. BHUYAN > oLD 07o1e Ti;
CRLMC- COURT NO. |Order Dtd. 2025- (Se:
56777/2025121.07.2025 | oo 50,5 [B.-BARIK 5 OLD 07-17 Ti;
BLAPL- COURT NO. [Order Dtd. 2025- (Ses
56778/2025121.07.2025 |5/ 50,5 R-R.NAYAK > OLD 07-16 BAIL-2 No-i
(Sez
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT -
56779/2025(21.07.2025 | 7o 00" |S. P. SAMANTA 5 oLD 07o1e R ANCH-4 Eg)
CRLMC- COURT NO. |Order Dtd. 2025- (Se
56780/2025121.07.2025 | o500 50,5 |P.K.LENKA 5 OLD 07-17 ZZ;
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
56781/202521.07.2025 [0 o°" 00 |BIKRAM BEHERA > oLh 0717 EZ;




CRLMC-

COURT

NO.

Order

Dtd.

2025-

(Sec

56782/2025(21.07.2025 |7 . |G.C.BARIK > oip g ZZ;
CONTC- COURT NO. Order Dtd. 2025- (Se:
56783/2025|21.07.2025 5588/2025 [R-K-ROUT > OLD 07-15 22;
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
56784/2025 |21.07.2025  |Jg/ " 0 |D.SWAIN = 0508 ﬁz;
ABLAPL- COURT NO. Order Dtd. 2025- (Ses
56786/2025(21.07.2025 7829/2025 |R-C-MAHARANA 17 08-19 BAIL-2 Tg;
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
56767/2025(21.07.2025  |J 00" A.K.NAYAK = St BATL-2 Ti;
ABLAPL- COURT NO. Order Dtd. 2025- (Ses
56788/2025 |21.07.2025 |/ o0 M. MOHANTY = g BATIL-2 Tz;
ABLAPL- COURT NO. Order Dtd. 2025- (Ses
56769/202521.07.2025 [ Jo15 0 [A.P.SAHOO i St BATL-1 Tg;
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
56790/2025(21.07.2025 |Joo" ' |J.K.MAHARANA = 0008 Tg;
ABLAPL- COURT NO. Order Dtd. 2025- (Ses
56791/2025 (21.07.2025  Jo /- o0, M. R. BARIK = i Tg;
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
56792/202521.07.2025 | 20 o |J.R.BISWAL = 0505 Tg;
TRP (C) - COURT NO. |Order Dtd. 2025- (Se:
56794/2025(21.07.2025 || o ,>0> M. R. BARIK i 0818 Tg;
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
56795/2025 (21.07.2025 |Z ) " . |A.K.MISHRA = 0503 Tg;
WP (C) - COURT NO. |Order Dtd. 2025- (Se:
56796/2025(21.07.2025 [/oo 0,0 |G. P. SAMAL = Stag Tg;
(Sec
WP (C) - COURT NO. |Order Dtd. 2025- [WRIT ©
56797/2025121.07.2025 | 00,0 /50y [J- BEHERA 17 07-15 BRANCH-4 gg)
(Se:

ABLAPL- SRINIBASH COURT NO. |Order Dtd. 2025-
56798/2025121.07.2025 o000 5005 |MoHANTY 17 09-08 BAIL-2 Tz;
BLAPL- COURT NO. Order Dtd. 2025- (Se:
56799/2025 (21.07.2025 |, |B.B.MALLICK = g Tz;
WP (C) - COURT NO. Order Dtd. 2025- (Se:
56800/2025121.07.2025 | 5000 /5y P+ K. MOHANTY 17 07-15 Tg;
WP (C) - COURT NO. Order Dtd. 2025- (Se:
56801/2025(21.07.2025 18884/2025 B+ K- BISWAL 17 07-15 No-

12)




(Se:
ABLAPL- COURT NO. Order Dtd. 2025-
56802/202521.07.2025 [ 000, o |S.P.SAMANTA e i Tg;
WP (C) - COURT NO. |Order Dtd. 2025- (Se:
56803/2025(21.07.2025 10531/2025 |C MOHANTY 17 07-16 Tg;
WP (C) - COURT NO. Order Dtd. 2025- (Se:
56804/2025(21.07.2025 |00 0" o IN. SAHOO L g Tg;
(Se:
WP (C) - RAMESH KUMAR COURT NO. Order Dtd. 2025- |WRIT ©
56805/2025121.07.2025 | 4199/2025 |saHU 17 07-16 BRANCH-5 gi)
CRLMC- COURT NO. |Order Dtd. 2025- |[CRIMINAL |(Se:
56807/2025(21.07.2025 |7 Uo%" . |SARAT DASH e 07o1m e R
(Sec
WP (C) - COURT NO. Order Dtd. 9999- |WRIT
56808/2025(21.07.2025 |10, o2 o [R C MUDULI > oLD Tooal R ANCH-G gz)
ABLAPL- COURT NO. |[Order Dtd. 2025- (Sec
56809/2025(21.07.2025 [~ o |A.K.MISHRA > oLD 0717 BAIL-1 | °%
WP (C) - COURT NO. |Order Dtd. 2025- (Ses
56810/2025(21.07.2025 |70 -0 . |A. K. DAS > oLD g R
ABLAPL-  |JADUNATH COURT NO. |order Dtd. 2025- (Se:
56811/2025121.07.2025  |4355/2025 |pRADHAN 2 OLD 07-17 No-:
WP (C) - COURT NO. |Order Dtd. 9999- (Se:
56813/2025(21.07.2025 [Jo.0 " o [R C MUDULI > oLD Cooal RN
ABLAPL- COURT NO. |order Dtd. 2025- (Se:
56814/2025(21.07.2025 [ " " |C.RANA > oLD i R
WP (C) - COURT NO. |Order Dtd. 2025- (Se:
56815/2025(21.07.2025 |10 00", o [B. SAHOO > oLh 07ole R
WRIT (se.
WP (C) - COURT NO. Order Dtd. 2025- |[BRANCH e
56816/2025(21.07.2025 (7o 20" oo [P K MISHRA > oLD 0711 (DTVISTON Til)
BENCH-2)
(Sec
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©
56817/2025(21.07.2025 |7 i’ oD P. DAS > oLD orole R ANCH-T Zg)
(Se:
ABLAPL-  |BISWARANJAN COURT NO. Order Dtd. 2025-
56818/2025121.07.2025  |g090,2025 |pALAI 2 OLD 07-17 gg;
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
56819/2025(21.07.2025 [ UC ' |P.K.MOHANTY S 0508 BATL-2 TE;
WRIT (se
WP (C) - COURT NO. |Order Dtd. 2025- [BRANCH N
56820/2025(21.07.2025 18835/2025 B BEHERA 17 07-17 (DIVISION Til)
BENCH-2)
(Se:
ABLAPL- COURT NO. Order Dtd. 2025-
56821/2025|21.07.2025 8063/2025 |PRBULU BARIK 17 09-08 No
111,
WP (C) - COURT NO. |Order Dtd. 2025- (Se:
56822/2025(21.07.2025 7o -0 . |A. K. PANDA T g No-
111,
16 [56823/2025(21.07.2025 [WP(C) - [RANJIT COURT NO. |[order Dtd. 2025- [WRIT (se:




16986/2025 MOHANTY 2 OLD 06-25 BRANCH-3 |No-
33)
(Sec
ABLAPL- COURT NO. |Order Dtd. 2025-
56824/2025|21.07.2025 7957 /2025 |F-K-MOHANTY > OLD 07-17 gg;
(Se:
ABLAPL- COURT NO. |Order Dtd. 2025-
56826/2025|21.07.2025 8006/2025 |PABULU BARIK > OLD 07-17 gg;
(Sec
WP (C) - COURT NO. |Order Dtd. 2025- -
56827/2025/21.07.2025 27678/2024 B. BEHERA 2 OLD 07-15 gg)
(Sez
WP (C) - COURT NO. [0rder Dtd. 2025- |WRIT -
56828/2025(21.07.2025 1748/2025 N-C-SINHA > OLD 07-17 BRANCH-3 Tg)
(Sec
WP (C) - COURT NO. [0rder Dtd. 2025- |WRIT
56829/2025(21.07.2025 17838/2025 S M SINGH 5> OLD 07-14 BRANCH-6 T2>
(Se:
ABLAPL- COURT NO. [0rder Dtd. 2025-
56830/2025/21.07.2025 7980/2025 P.K.MOHANTY 5> OLD 07-17 TZ;
JITENDRA (Se:
WP (C) - COURT NO. |Order Dtd. 2025- -
56831/2025(21.07.2025 17577 /2025 KUMAR MISHRA 2 OLD 07-16 No
(2) 16)
(Sez
WP (C) - COURT NO. |Order Dtd. 2025-
56833/2025/21.07.2025 10199/2025 B.P.TANGA 20 08-12 T2>
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- -
56834/2025(21.07.2025 19116/2025 S DAS 20 0717 TZ)
56835/2025(21.07.2025 |"E(C)~ N.C.SINHA COURT NO. lOrder Dtd. 2025- 1&2?
R 1766/2025 T 20 07-17 16)
WRIT (Se:
WP (C) - COURT NO. [0rder Dtd. 2025- |BRANCH i
56836/2025/21.07.2025 19330/2025 DILLIP SAMAL 20 0717 (DIVISION Til)
BENCH-2)
56838/2025(21.07.2025 |"E{C)- P. K. JENA COURT NO. lOrder Dtd. 2025- 1&2?
U 18758/2025 | " ° 20 07-17
111)
56839/2025(21.07.2025 |NElC) - S.SRIVASTAV COURT NO.|Order Dtd. 2025~ écsf
U 9671/2025 : 8 08-14
111)
WRIT (Se:
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH _‘
56840/2025(21.07.2025 19598/2025 P. K. MOHANTY g 07-17 (DIVISION T88)
BENCH-1)
(Sec
ABLAPL- COURT NO. |Order Dtd. 2025-
56841/2025(21.07.2025 5641/2025 H. K. PATRA g 07-17 No-
108)
(Se:
WP (C) - COURT NO. |[0rder Dtd. 2025- |WRIT -
56842/2025121.07.2025 | 00,5 5q55 [N-C.SINHA g 07-17 BRANCH-7 Tg)
WP (C) - COURT NO. |[Order Dtd. 2025- |WRIT (Ses
56844/2025/21.07.2025 19016/2025 S.DAS g 07-17 BRANCH-3 |No-




13)

(Se:
FAO- COURT NO. [0rder Dtd. 2025-
56845/2025(21.07.2025 94272025 P. K. JENA 6 08-12 Tg;
(Se:
WP (C) - COURT NO. [0rder Dtd. 2025- |WRIT -
56846/2025(21.07.2025 19319/2025 1 R SAHOO ‘ 07-17 BRANCH-8 Eg)
ABLAPL- COURT NO. [0rder Dtd. 2025- (Se:
56847/2025|21.07.2025 5649/2025 |- K. PATRA ‘ 07-17 BAIL-1 No-:
(Sec
WP (C) - KAMALAKANTA COURT NO. |[0rder Dtd. 9999- |WRIT N
56848/202521.07.2025 18922/2025 |[NAYAK 2 OLD 12-31 BRANCH-5 gg)
TRP (C) - COURT NO. Order Dtd. 2025- (Se:
56849/2025/21.07.2025 14272025 K. C. PANDA 16 08-18 28;
(Sec
ABLAPL- AMLAN SHAKTI COURT NO. [0rder Dtd. 2025-

56850/2025/21.07.2025 7943/2025 |PAUL 1e 07-17 BAIL-2 TZ;
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT N
56852/2025(21.07.2025 10756/2025 J.SWAIN 16 e BRANCH-8 23)
WP (C) - COURT NO. [0rder Dtd. 2025- |WRIT (Se:
56853/2025(21.07.2025 10320/2025 M R SAHOO e 07-17 BRANCH-2 |No-
BLAPL- AMLAN SHAKTI COURT NO. [0rder Dtd. 2025- (Se:
56854/202521.07.2025 6691/2025 |PAUL 16 07-17 No—
WP (C) - COURT NO. [Order Dtd. 2025- (Sez
56855/2025(21.07.2025 10796/2025 P. K. JENA P 07-18 No—:
ABLAPL-— BYOMAKESH COURT NO. [0rder Dtd. 2025- (Se:
56856/202521.07.2025 8025/2025 |TRIPATHY 16 07-17 No-¢
WRIT (Se:
WP (C) - COURT NO. |[0rder Dtd. 2025- |BRANCH i
56858/2025(21.07.2025 19423/2025 M. R. SAHOO le 0717 (DIVISION Ti5)

BENCH-2)
WRIT (Se:
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH N
56859/2025(21.07.2025 18651/2025 A.K.SAHOO 16 0717 (DIVISION ng)

BENCH-2)
WP (C) - COURT NO. Order Dtd. 2025- (Se:
56861/2025121.07.2025 |1 g350 /5y M- R. SAHOO 16 07-17 No-
1009
WP (C) - COURT NO. |Order Dtd. 2025- (Se
56862/2025(21.07.2025 29021/2024 J.R.KAR le 07-1¢6 No-
1009
(Sez
WP (C) - COURT NO. [0rder Dtd. 2025- |WRIT N
56863/2025121.07.2025 | 5355 50,5 M. R. SAHOO 16 07-17 BRANCH-7 Tg)
(Se:
WP (C) - COURT NO. [0rder Dtd. 9999- |WRIT -
56864/2025/21.07.2025 19492 /2025 B+ SAMAL > OLD 12-31 BRANCH-3 TZ)
WP (C) - COURT NO. |[0rder Dtd. 2025- |WRIT (Se:
56867/2025121.07.2025 | 375 /50,5 M R SAHOO 2 OLD 07-17 BRANCH-1 |No-:
WP (C) - COURT NO. |[0rder Dtd. 2025- |WRIT (Se:
56868/2025/21.07.2025 19334/2025 M. R. SAHOO 2 OLD 07-17 BRANCH No—




)1

)2

)3

)4

)5

)6

)7

)8

)9

(DIVISION |[111)
BENCH-2)

(Sez
WP (C) - COURT NO. |Oorder Dtd. 2025- |[WRIT ©
56869/2025(21.07.2025 18743/2025 M- NAYRK ‘ 08-12 BRANCH-7 Tg)
(Se:

BLAPL- BISWARANJAN COURT NO. |Order Dtd. 2025-
56870/2025/21.07.2025 6428/2025 |DALAT c 07-17 BAIL-2 Tg;
ABLAPL- COURT NO. Order Dtd. 2025- (Ses
56871/20251(21.07.2025 8033/2025 N.SAHOO 6 07-17 Tg;
WP (C) - COURT NO. |order Dtd. 2025- [WRIT (Se:
56872/2025 (21.07.2025 |, o0, M. R. SAHOO . S RANCH-? o
WP (C) — COURT NO. |Order Dtd. 2025- (Se:
56873/202521.07.2025 | o0 0|3 N MOHAPATRA . RS s
ABLAPL- COURT NO. |order Dtd. 2025- (Se:
56874/202521.07.2025 |[Jo /"~ [NIRANJAN ROUT s 071 RS
ABLAPL- BYOMAKESH COURT NO. |order Dtd. 2025- (Se:
56875/202521.07.2025  fg053 5055 |rRIPATHY 17 07-17 No-¢
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT ©
56876/202521.07.2025 |1 00 o |T.SAHOO i RS RANCH-4 T?)
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
56877/202521.07.2025 o002 o0 o M. R. BARIK T 09-08 T?;
(Sez
WP (C) - COURT NO. |Order Dtd. 2025- |[WRIT ©
56878/20251(21.07.2025 19456/2025 M R SAHOO 17 07-17 BRANCH-7 Tg)
(Se:
WP (C) - BRAJA MOHAN COURT NO. |Order Dtd. 2025- |[WRIT ©
56879/202521.07.2025 114,95 /5025 |SARANGT 17 07-17 BRANCH-5 28)
ABLAPL- SANTOSH KUMAR COURT NO. |order Dtd. 2025- (Se:
56880/2025121.07.2025  13068/2025 |MAHANTY 17 09-08 BAIL=L  Iyo-:
WP (C) - COURT NO. [Order Dtd. 2025- (Sez
56882/202521.07.2025 || o), [M.R.SAHOO = S -
(Sez

ABLAPL- COURT NO. |Order Dtd. 2025-
56883/2025|21.07.2025 [0 "0 |SARAT DASH T 0717 BATL-2 T?;
WP (C) - COURT NO. |Order Dtd. 2025- (Se:
56884/2025121.07.2025 |55 /5q,5 M-R.SAHOO 17 07-17 T?;
(Se:

ABLAPL- JADUNATH COURT NO. |Order Dtd. 2025-
56885/20251(21.07.2025 7855/2025 |'PRADHAN 17 09-03 BATIL-2 Tg;
(Sez
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT -
56886/2025121.07.2025 | g oan 5qs5 M-R.SAHOO 17 07-17 BRANCH-7 Tg)
WRIT (se:
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH =
56887/20251(21.07.2025 19177/2025 M.R.SAHOO 17 07-17 (DIVISION Til)

BENCH-2)

WP (C) - COURT NO. |order Dtd. 2025- |WRIT (Se:
56889/2025 |21.07.2025 | oo 50, [M.R. SAHOO = RS ERANCH-6 N




)2

)3

)4

)5

)6

24)

WP (C) - COURT NO. |[0rder Dtd. 2025- |WRIT (Se:
56892/2025|21.07.2025 | ooce 0,5 M.R.SAHOO 17 07-17 BRANCH-2 |No-:
WP (C) - COURT NO. [0rder Dtd. 2025- (Se:
56893/2025|21.07.2025 | o000, M R SAHOO 1 07-17 No—i
WP (C) - COURT NO. |[Order Dtd. 2025- (Ses
56894/20251(21.07.2025 19683/2025 M.R.SAHOO 17 07-17 No-t
TRP (C) - COURT NO. |[Order Dtd. 2025- (Ses
56895/20251(21.07.2025 145/2025 R.K.SAHU 16 08-18 No-t
CMP- COURT NO. |[Order Dtd. 2025- (Ses
56896/20251(21.07.2025 1043/2025 S.GUPTA 23 08-29 No—f
(Se:
ABLAPL- JADUNATH COURT NO. [0rder Dtd. 2025-
56897/20251(21.07.2025 7861/2025 |PRADHAN 17 09-03 BAIL-2 Tg;
WP (C) - COURT NO. |Order Dtd. 2025- (Se:
56898/2025(21.07.2025 19374/2025 S MOHARANA 23 09-24 Tg;
BLAPL- COURT NO. Order Dtd. 2025- (Se:
56899/2025/21.07.2025 64592025 R. K. SARANGI 23 0717 Tg;
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
56901/20251(21.07.2025 7945/2025 P. R. SWAIN 17 09-08 BAIL-2 Tg;
GOPINATH
SETHI )
SR.PANEL
COUNSEL FOR (Se:
WP (C) - GOVT. OF COURT NO. [0rder Dtd. 9999- i
56902/2025/121.07.2025 14016/2025 |INDIA 2 OLD 12-31 TZ)
SUSHANTA KU.
JOSHI, BIRAJA
PRASAD NANDA
)
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
56905/20251(21.07.2025 7929/2025 G R PATRA > OLD 07-17 TZ;
CRLA- MANORANJAN COURT NO. [0rder Dtd. 2025- |CRIMINAL |(Se:
56906/202521.07.2025 447/2023 |PADHY 5 07-16 APPEAL No-!
CRLMC- COURT NO. |Order Dtd. 2025- (Sec
56907/2025121.07.2025  |,.n5 50,, |S CH SUNDARA 15 04-10 No-
TRP (C) - COURT NO. [Order Dtd. 2025- (Sec
56909/2025121.07.2025 |, 5q,, |C RANA 15 07-16 M.J.C. N
FAO- COURT NO. |Order Dtd. 2025- MISC. (Se
56911/2025121.07.2025 |59 54,5 |S K SAHOO 15 02-18 APPEAL N
SEC.
WRIT (Se:
WP (C) - COURT NO. |[0rder Dtd. 2025- |BRANCH N
56913/2025121.07.2025 | 5,35 545, [P K DASH 15 07-18 (DIVISION Ti8)
BENCH-3)
WRIT (Se:
WP (C) - COURT NO. |[0rder Dtd. 2025- |BRANCH _c
56914/20251(21.07.2025 13437/2022 B RANA 15 07-18 (DIVISION Tig)
BENCH-23)




(Se:
ABLAPL- COURT NO. |Order Dtd. 2025-
56915/2025/21.07.2025  [J 1" ) |SARAT DASH 15 07-17 No-
118
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
56916/2025(21.07.2025 4990/2025 |SRRAT DASH 17 09-03 BAIL-2 TE;
WRIT (Se
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH N
56919/2025(21.07.2025 13440/2022 F K DASH 17 07-18 (DIVISION Ti8)
BENCH-3)
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
56923/2025(21.07.2025 3618/2025 [H- K. PATRA 17 08-06 No-
118
WRIT (Se:
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH -
56924/202521.07.2025 |15 0 50,, [B RANA 17 07-18 (DIVISION TiS)
BENCH-3)
(Sec
WP (C) - BINDU SAGAR COURT NO. |Order Dtd. 2025- N
56930/2025121.07.2025 115179 /5025 |swaIn 17 07-18 Tig)
WRIT (Se:
WP (C) - COURT NO. Order Dtd. 2025- |BRANCH -
56933/202521.07.2025 |15 20 505, [B RANA 17 07-18 (DIVISION TEO)
BENCH-3)
WP (C) - COURT NO. [Order Dtd. 2025- (5es
56934/202521.07.2025 |1 oy 5055 M- R. BARIK 20 08-11 No-
120
WRIT (Se
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH N
56935/2025/21.07.2025 |5 20 ) 0,, |P K DASH 20 07-18 (DIVISION TEO)
BENCH-3)
MACA- COURT NO. [Order Dtd. 2025- |15C: (Se:
56936/2025/21.07.2025 [0 o |S R OJHA 20 06-30 APPEAL No—:
SEC.
ABLAPL- BINDU SAGAR COURT NO. |Order Dtd. 2025- (Sez
56938/2025121.07.2025 17991 /2025 |swaIN 20 07-17 No—
(Sec:
ABLAPL- COURT NO. |Order Dtd. 2025-
56940/202521.07.2025 |0 0o, |M R BARIK b A BAIL-2 Tg;
ABLAPL- COURT NO. |[Order Dtd. 2025- (Ses
56942/202521.07.2025 |/ 0, , M R BARIK 20 07-18 BAIL-1 No—:
(Se:
ABLAPL- PRASANT KUMAR COURT NO. |Order Dtd. 2025-
56943/2025|21.07.2025 7970/2025 |BARIK 20 07-17 BAIL-2 T?;
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
56944/202521.07.2025  [N70 0,5, [M R BARIK 20 07-18 BAIL-2 Tz;
(Se:
WP (C) - COURT NO. |Order Dtd. 9999- |WRIT N
56945/2025121.07.2025 |0 50,1 |J R DAS 52 12-31 BRANCH-8 2;)
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT N
56947/2025|21.07.2025 1039/2012 |0 R DAS 17 07-18 BRANCH-8 Ei)
36 [56948/2025(21.07.2025 |ABLAPL-  |PRASANTA COURT NO. |Order Dtd. 2025- | (Se




7988/2025 |KUMAR BARIK 17 07-17 No-
41)
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
56949/2025|21.07.2025 7990/2025 M- R- BARIK [C. 17 07-17 BAIL-2 T?;
(Se:
ABLAPL- SANTOSH KUMAR COURT NO. [0rder Dtd. 2025-
56951/2025121.07.2025 7997 /5025 |MAHANTY c 17 07-17 o
FAO- COURT NO. |Order Dtd. 2019- MISC. (Se:
56983/20251(21.07.2025 241/2019 S N GAYA C. 5 10-17 APPEAL No—:
SEC.
MACA- COURT NO. |Order Dtd. 2025- MISC. (Se:
56984/2025(21.07.2025 752 /2022 J DEHURY C. 25 07-17 APPEAL No.
SEC.
MACA- COURT NO. [0rder Dtd. 9999- MISC. (Se:
56986/20251(21.07.2025 752/2024 B MAHALI C. 5 19-31 APPEAL No-—:
SEC.
MACA- COURT NO. |[Order Dtd. 2025- (Sec
56987/2025(21.07.2025 1135/2024 M K PATI C. o5 07-16 No-:
MACA- COURT NO. |[Order Dtd. 2025- (Sec
56988/2025(21.07.2025 1135/2024 S SWAIN C. 5 07-16 No—.
MACA- COURT NO. |[Order Dtd. 2025- (Ses
56989/20251(21.07.2025 1061/2024 S SWAIN C. 5 07-18 No-:
MACA- COURT NO. |Order Dtd. 2025- (Se:
56990/20251(21.07.2025 1061/2024 J DEHURY C. o5 07-18 No—:
(Sez
WP (C) - COURT NO. [0rder Dtd. 2025- |WRIT -
56992/2025|21.07.2025 | o000, [P NAYAK C. g 07-17 BRANCH-1 1;8)
(Se:
WP (C) - COURT NO. |[0rder Dtd. 2025- |WRIT -
56993/2025(21.07.2025 19708/2023 P NAYAK C. 5 04-10 BRANCH-1 28)
CHIEF
WP (C) — 1o Order Dtd. 2025- [WRIT (Se:
56994/2025|21.07.2025 | o5 )0, , [DTBAKAR SAMAL C. JUSTICE'S | o~ BRANCH-7 |Noo:
COURT
CHIEF (Se:
WP (C) - Order Dtd. 2025- |WRIT
56995/20251(21.07.2025 P NAYAK C. JUSTICE'S No-
19710/2023 COURT 04-10 BRANCH-1 30)
CHIEF (Se:
WP (C) - Order Dtd. 2025- |WRIT
56996/2025(21.07.2025 P NAYAK C. JUSTICE'S No-
19712/2023 COURT 04-10 BRANCH-1 30)
CHIEF (Sec
WP (C) - TAPAN KUMAR Order Dtd. 2025- |WRIT
56997/20251(21.07.2025 C. JUSTICE'S No-
15591/2025 [NAYAK COURT 07-16 BRANCH-5 47)
CHIEF (Sez
56998/2025(21.07.2025 ?zég;/ZOZS R.K.MOHAPATRA C. JUSTICE'S gi?ig btd. 2025 No-
COURT 47)
CHIEF (Se:
56999/2025 21.07.2025 quiég;/zo% S K BISWAL  C. JusTICE's [59ST PEd- 2025 No-
COURT 47)
CHIEF (Sez
WP (C) - SANJAY KUMAR Order Dtd. 2025- |WRIT
57000/20251(21.07.2025 C. JUSTICE'S No-
17606/2025 |SAHU COURT 07-16 BRANCH-5 21)
5 [57001/2025[21.07.2025  [WP (C) - A K MISHRA  [C. CHIEF Order Dtd. 2025- [WRIT | (Se:




12545/2014 JUSTICE'S [07-18 BRANCH-7 |No-*
COURT
CHIEF _
57002/2025|21.07.2025 |[WE{C)~ B.B.MALLICK JUSTICE's Order Dtd. 2025- (Ses
17399/2025 08-04 No-!
COURT
CHIEF
WP (C) - , o Order Dtd. 2025- [WRIT (Sec:
57003/2025(21.07.2025 19343/2025 B K SINGH JUSTICE'S | - " ¢ BRANCH-2 [No—
COURT
CHIEF (Se:
WP (C) - Order Dtd. 2025- |WRIT
57004/20251(21.07.2025 B K DAS JUSTICE'S No-
14490/2025 COURT 07-18 BRANCH-1 31)
CHIEF (Sez
WP (C) - TAPAN KUMAR Order Dtd. 2025-
57005/2025/21.07.2025 JUSTICE'S No-
19192/2025 |[NAYAK COURT 07-17 31)
CHIEF (Se:
WP (C) - Order Dtd. 2025- |WRIT
57007/2025(21.07.2025 S K BISWAL JUSTICE'S No-
19502/2025 COURT 07-18 BRANCH-3 14)
CHIEF (Se:
WP (C) - TAPAN KUMAR Order Dtd. 2025- |WRIT
57009/20251(21.07.2025 JUSTICE'S No-
18351/2025 |[NAYAK COURT 07-17 BRANCH-8 40)
CHIEF (Se:
57011/2025(21.07.2025 ggf§g25 S.K.PAL JUSTICE'S 8??23 ptd. 2025 No-
COURT 40)
CHIEF (Sez
57014/2025(21.07.2025 ?géfé/2025 P K PANT JUSTICE'S g??ig ptd. 2025 No-
COURT 40)
(Se:
ABLAPL-— COURT NO. |[0rder Dtd. 2025-
57017/2025(21.07.2025 8072/2025 M. R. BARIK 17 09-08 BAIL-2 TZ)
CONTC- COURT NO. [0rder Dtd. 2025- (Se:
57019/20251(21.07.2025 2121/2025 B SAMAL 17 07-18 Tg;
ABLAPL-— COURT NO. |[0rder Dtd. 2025- (Se:
57020/20251(21.07.2025 8055/2025 M. R. BARIK 17 09-08 BAIL-1 No-
(Se:
WP (C) - COURT NO. |[0rder Dtd. 2025- |WRIT -
57021/2025|21.07.2025 | o000 0,0 [P K JENA 1 07-18 BRANCH-S 1;‘;)
(Se:
WP (C) - COURT NO. [0rder Dtd. 2025- |WRIT N
57023/2025|21.07.2025 | oo0b 50,0 (B P TANGA b 07-18 BRANCH-S 1;8)
WRIT (Se
WP (C) — COURT NO. |Order Dtd. 2025- |BRANCH ‘
57026/20251(21.07.2025 19750/2025 B P TANGA 17 07-18 (DIVISION Til)
BENCH-2)
(Se:
WP (C) - COURT NO. |[0rder Dtd. 2025- |WRIT
57029/2025|21.07.2025 |/ o0o) 50,5 (B P TANGA b 07-18 BRANCH-7 Tg)
(Sec
WP (C) - COURT NO. [0rder Dtd. 2025- |WRIT N
57033/20251(21.07.2025 14308/2018 D K JENA 3 OLD 08-11 BRANCH-6 gg)
(Se:
WP (C) - COURT NO. [0rder Dtd. 2025- |WRIT -
57037/2025(21.07.2025 12005/2019 |S-R- PATINAIK 3 oLD 07-16 BRANCH-6 |NO




WP (C) - RAMESH KUMAR COURT NO. [0rder Dtd. 2025- |WRIT (Se:
57038/2025/21.07.2025 18597/2025 |SAHU 3 OLD 07-18 BRANCH-2 |No-"
(Sez
WP (C) - COURT NO. [0rder Dtd. 2025- |WRIT -
57042/2025(21.07.2025 18445/2025 C R NAYAK 3 OLD 07-18 BRANCH-5 gi)
(Se:
WP (C) - COURT NO. |[0rder Dtd. 2025- |WRIT -
57044/2025121.07.2025  |15055 5003 (S DAS 3 OLD 07-17 BRANCH-8 21‘33)
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT -
57047/202521.07.2025 11,437 /50,5 B RANA 3 OLD 07-18 BRANCH-1 2“1’)
CONTC- COURT NO. [0rder Dtd. 2025- (Se:
57049/2025(21.07.2025 2714/2025 A K JATI 3 OLD 07-18 CONTEMPT | =~
CONTC- COURT NO. [0rder Dtd. 2025- (Se:
57050/2025(21.07.2025 2127/2025 D P CHUL 3 OLD 07-09 Mo
M/S
CONTC- DR.PURUSOTTAM COURT NO. [0rder Dtd. 2025- (Se:
57051/2025|21.07.2025 2728/2025 |CHULI , ¢ 3 OLD 07-18 No-*
P.NATH
M/S
CONTC- DR.PURUSOTTAM COURT NO. |[0rder Dtd. 2025- (Se:
57052/2025/21.07.2025 2730/2025 |CHULI , 3 OLD 07-18 No-!
P.NATH
M/S
CONTC- DR.PURUSOTTAM COURT NO. [0rder Dtd. 2025- (Se:
57053/2025/21.07.2025 27312025 |CHULT , 3 OLD 07-18 CONTEMPT N
P.NATH
CONTC- COURT NO. [0rder Dtd. 2025- (Se:
57054/2025(21.07.2025 2765/2025 K PARIDA 3 oLD 07-18 No—:
M/S
CONTC- DR.PURUSOTTAM COURT NO. |[0rder Dtd. 2025- (Se:
57055/202521.07.2025 2729/2025 |CHULI , 3 OLD 07-18 No-!
P.NATH
(Se:
WP (C) - SHARMISTHA COURT NO. |[0rder Dtd. 2025- |WRIT -
57056/2025121.07.2025 119104 /2025 |saMaL 3 OLD 07-18 BRANCH-6 gg)
(Se:
WP (C) - SHARMISTHA COURT NO. [0rder Dtd. 2025- |WRIT -
57057/2025|121.07.2025 19103/2025 |SAMAL 3 OLD 07-18 BRANCH-4 Zz)
(Sec
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT -
57058/2025|21.07.2025 19034/2025 J LENKA 3 oLD 07-18 BRANCH-8 2;)
(Se:
WP (C) - COURT NO. [0rder Dtd. 2025- |WRIT -
57059/2025/21.07.2025 19424/2025 K PARIDA 3 oLD 07-18 BRANCH-8 22)
WP (C) - COURT NO. [0rder Dtd. 2025- |WRIT (Se:
57060/202521.07.2025 114,70 /50p5 K PARIDA 3 OLD 07-18 BRANCH-2 |No-!
(Sez
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT -
57061/2025(21.07.2025 19126/2025 S GUPTA 3 OLD 07-18 BRANCH-7 Tg)
WRIT (Se:
WP (C) - SHARMISTHA COURT NO. |Order Dtd. 2025- |BRANCH N
57062/202521.07.2025 19161/2025 |SAMAL 3 OLD 07-18 (DIVISION Tgl)

BENCH-3)




)1

)2

)5

)6

)7

)8

)9

)0

)1

(Se:
WP (C) - COURT NO. |Order Dtd. 2025- [WRIT ©
57063/202521.07.2025 |/ o/20° 0 |J LENKA 3 ouD St R ANCH-7 Tg)
_ _ (Se:
57064/2025(21.07.2025 |[CoUREVT |5 N MOHAPATRA COURT NO. Order Dtd. 2023 No-
19/2025 3 08-01 1)
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- [WRIT °
57065/2025(21.07.2025 |70 77" o |J LENKA 3 Stiagd R ANCH- Ei)
(Se:

CONTC- COURT NO. |Order Dtd. 2025-
57066/2025/21.07.2025 6284/2024 B-K-PANDA 3 07-18 1213)—
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT ©
57067/2025(21.07.2025 700050 o (A SRHOO 3 0018 R ANCH-8 ﬁg)
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- [WRIT ©
57068/2025(21.07.2025 7o) <" oo |A. MOHANTY 3 Stiagd R ANCH-3 Ti)
(Se:

CRLMC- COURT NO. |Order Dtd. 9999-
57069/2025(21.07.2025 |72 "0 [R.C.MAHARANA > oLh Tooal Ti;
(Sece
WP (C) - COURT NO. |Order Dtd. 2019- [WRIT ©
57070/2025(21.07.2025 |- -7, M NAIK g 08t R ANCH-4 23)
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- ©
57071/2025(21.07.2025 |72 737 o |A. SAHOO oe 078 23)
CRLMC- SANTOSH KUMAR COURT NO. |Order Dtd. 2025- |[CRIMINAL |(Se
57072/2025121.07.2025 11415 ,/5025 |MaHANTY 15 04-10 MISC No-¢
WP (C) - COURT NO. |Order Dtd. 2025- (Se:
57073/2025(21.07.2025 |12 20 . M. R. SAHOO - i RN
(Sec:
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT ©
57074/2025(21.07.2025 |70, o0 o [M NAIK - 07ole ERANCH-S gg)
(Se:
WP (C) - TUKUNA KUMAR COURT NO. |Order Dtd. 2025- [WRIT ©
57075/2025121.07.2025 |18604/2025 MISHRA 15 07-16 BRANCH-8 128)
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT ©
57076/2025(21.07.2025 [To "0 o M NAIK Ce S R ANCH-S 22)
57077/202521.07.2025 |[o0APL™ lsaratr pasw COURT NO. Order Dtd. 2025- o
U 7973/2025 15 07-17 )
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- [WRIT ©
57078/2025121.07.2025 | 5 8% 50,5 M. R. SAHOO 15 07-17 BRANCH-3 Iikz))
57079/2025 21.07.2025 W (C)= ALK COURT NO. [Order Dtd. 2025- |WRIT éifé
U 18502/2025 15 07-16 BRANCH-5 32)
57080/2025[21.07.2025 [~oPAPL" A k. BEHERA COURT NO. Order Dtd. 2025- Nos
U 8181/2025 [ ©° 17 09-08 )
)9 [57081/2025[21.07.2025 [wp (C) - B. BEHERA COURT NO. [Order Dtd. 2025- (Ses




21388/2024 17 07-16 No-
32)
WP (C) — COURT NO. |Order Dtd. 2025- |WRIT (Se:
57082/202521.07.2025 5095 /50,5 N ROUT 17 07-18 BRANCH-2 |No-!
(Se:
WP (C) — COURT NO. |Order Dtd. 2025- |WRIT
57083/2025(21.07.2025 5920/2025 |G- C- SWAIN 17 07-16 BRANCH-1 1;8)
(Sec
ABLAPL- COURT NO. Order Dtd. 2025-
57084/2025(21.07.2025 8004/2025 NIRANJAN ROUT s 07-17 28;
(Sez
WP (C) - COURT NO. Order Dtd. 2025- |WRIT
57085/2025(21.07.2025 38522 /2023 R K ROUT 1 07-15 BRANCH-1 28)
WRIT (Se
WP (C) - COURT NO. Order Dtd. 2025- |BRANCH ‘
57086/2025(21.07.2025 16507 /2025 G. N. SETHI 15 09-04 (DIVISION Ti5)
BENCH-2)
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
57087/2025(21.07.2025 38522/2023 [B- K- SWAIN P 07-15 BRANCH-1 28)
(Sec
WP (C) - BISWARANJAN COURT NO. |Order Dtd. 2025-
57088/2025)21.07.2025 13310/2025 |DALAT 12 07-17 28)
(Sez
ABLAPL- A. K. COURT NO. |Order Dtd. 2025-
57089/202521.07.2025 |5/ 6 /5025 |SRICHANDAN 17 04-02 28;
WRIT (Se:
WP (C) - COURT NO. |Order Dtd. 2025- |[BRANCH ‘
57090/2025(21.07.2025 31262/2024 |F K DBS i 07-17 (DIVISION Tzz)
BENCH-3)
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
57091/2025(21.07.2025 8057,/2025 A+ K. PATRA 17 07-17 BAIL-1 No—
WP (C) — COURT NO. |Order Dtd. 2025- |WRIT (Se:
57092/2025(21.07.2025 25207/2023 B K MOHANTA 1 07-1¢ BRANCH-7 |Noo:
ABLAPL- COURT NO. |[Order Dtd. 2025- (Sec
57093/2025(21.07.2025 5016/2025 |[H+ K. PATRA 1 07-17 No—:
WP (C) — COURT NO. |Order Dtd. 2025- |WRIT (Se:
57094/20251(21.07.2025 25207/2023 |F N NAYAK 1 07-1¢6 BRANCH-7 |Noo:
(Se:
WP (C) — COURT NO. |Order Dtd. 2025- |WRIT
57095/2025(21.07.2025 19972/2025 > K NAYAK 17 07-18 BRANCH-7 T:)
(Sec
WP (C) - COURT NO. Order Dtd. 2025- |WRIT
57096/2025(21.07.2025 19601/2025 S SAMAL 1 07-18 BRANCH-6 gg)
WP (C) - COURT NO. |[Order Dtd. 2025- |WRIT (Ses
57098/202521.07.2025 114535 /5025 T SWAIN 17 07-18 BRANCH-2 |No-!
(Se:
ABLAPL- COURT NO. |Order Dtd. 2025-
57099/2025(21.07.2025 7964/2025 |SRRAT DASH 17 09-08 BAIL-2 Ifc;)—
(Sez
WP (C) - COURT NO. Order Dtd. 2025- |WRIT
57100/2025(21.07.2025 19533/2025 M R ROUTRAY 1 07-18 BRANCH-€ gg)
8 [57101/2025(21.07.2025  [Wp(C) - \SHARMISTHA COURT NO. [0rder Dtd. 2025- [WRIT | (Ses




19506/2025 |SAMAL 17 07-18 BRANCH-5 |No-

23)

MACA- COURT NO. |Order Dtd. 2025- [L5C- (Se:

57102/2025(21.07.2025 603/2023 |7 DEHURY 1 07-18 APPEAL No—:
SEC.

MACA- COURT NO. [Order Dtd. 2025- |.ioe: (Se:

57103/2025(21.07.2025 603/2023 | K BARIK 1 07-18 APPEAL N
SEC.

MACA- COURT NO. |Order Dtd. 2025- MISC. (Se:

57104/2025(21.07.2025 105/2024 |7 DEHURY s 07-17 APPEAL N
SEC.

CRLREV- COURT NO. |Order Dtd. 2025- |[CRIMINAL |(Se:

57105/2025(21.07.2025 555/2023 |G ROUT c 08-08 REVISTON INoo:

ABLAPL- COURT NO. |Order Dtd. 2025- (Se:

57106/2025(21.07.2025 8062/2025 [P+ BEHERA c 07-17 No-!

MACA- COURT NO. |Order Dtd. 2025- [MLSC- (Se:

57107/2025(21.07.2025 202/2024 |B MAHALT c 07-17 APPEAL No—:
SEC.

MACA- COURT NO. |Order Dtd. 2025- [15C- (Se:

57108/2025(21.07.2025 202/2024 | SWAIN c 07-17 APPEAL No—:
SEC.

ABLAPL- COURT NO. Order Dtd. 2025- (Ses

57109/20251(21.07.2025 6728/2025 |SARAT DASH 1 06-20 BAIL-2 No—-

MACA- COURT NO. |Order Dtd. 2025- [MLSC- (Se:

57110/2025(21.07.2025 252/2024 |B MAHALT 1 07-17 APPEAL No—:
SEC.

WRIT (Se:

WP (C) - TUKUNA KUMAR COURT NO. |Order Dtd. 2025- |[BRANCH N

57111/2025|121.07.2025 17691/2025 [MISHRA 17 07-17 (DIVISION T83)

BENCH-1)

MACA- COURT NO. Order Dtd. 2025- [MLSC- (Se

57112/20251(21.07.2025 252 /2024 S SWAIN 1 07-17 APPEAL No—:
SEC.

BLAPL- AMLAN SHAKTI COURT NO. |Order Dtd. 2025- (Se:

57113/202521.07.2025 6692/2025 |PAUL 17 07-17 No-¢

ABLAPL- COURT NO. Order Dtd. 2025- (Sec

57114/20251(21.07.2025 7026/2025 |A- K. BEHERA 1 07-17 No—

ABLAPL- COURT NO. Order Dtd. 2025- (Sec

57117/2025(21.07.2025 5469/2025 [P MOHAPATRA 17 07-18 No—

MACA- COURT NO. |Order Dtd. 2025- [ESC- (Se:

57122/20251(21.07.2025 349/2024 S K SETHI 17 07-17 APPEAL N
SEC.

MACA- COURT NO. |Order Dtd. 2025- MISC. (Se

57123/2025(21.07.2025 349/2024 |P K LENKA b 07-17 APPEAL N
SEC.

MACA- COURT NO. |Order Dtd. 2025- [LSC- (Se:

57124/2025(21.07.2025 374/2024 |B K MOHARANA 17 07-17 APPEAL No—.
SEC.

MACA- KAPTLA CHARAN COURT NO. |Order Dtd. 2025- [ESC- (Se

57125/20251(21.07.2025 374/2024  |NAYAK 17 07-17 éggEAL No—,

MACA- COURT NO. |Order Dtd. 2025- |MISC. (Se:

57126/2025/21.07.2025 426/2024 P K LENKA 17 07-17 APPEAL No—




SEC.

(Se:

WP (C) - COURT NO. |[0rder Dtd. 2025- |WRIT N

57127/2025(21.07.2025 16974/2025 D.K.SAHU 17 0717 BRANCH-5 gg)

MACA- SATYABHUSAN COURT NO. [0rder Dtd. 2025- MISC. (Se:

57128/2025/21.07.2025 426/2024  |DAS,A.K.NAYAK 17 07-17 2E§EAL No--

BIBHUTI
57130/2025 21.07.2025 2?2@5;25 RANJAN igURT NO. gg‘f‘jg btd. 2025~ B(Iif
MOHANTY

MACA- COURT NO. |Order Dtd. 2025- MISC. (Se:

57131/2025/21.07.2025 517/2024 A K BARIK 17 07-17 APPEAL No-
SEC.

MACA- COURT NO. [0rder Dtd. 2025- MISC. (Se:

57132/2025(21.07.2025 517/2024 P K PARIDA 17 07-17 APPEAL No—-
SEC.

MACA- COURT NO. [0rder Dtd. 2025- MISC. (Se:

57135/2025(21.07.2025 695 /2024 S SWIAN 17 e APPEAL No—
SEC.

MACA- COURT NO. [0rder Dtd. 2025- MISC. (Se:

57136/2025(21.07.2025 695 /2024 A K BARIK 17 0717 APPEAL No—
SEC.

(Sez
CRLMP- CHANDRAKANTA COURT NO. [0rder Dtd. 2025- |WRIT

57137/2025|21.07.2025 2160/2022 |SABAT 6 07-16 BRANCH-3 TZ;

MACA- COURT NO. |Order Dtd. 2025- MISC. (Se:

57138/2025(21.07.2025 957/2023 M MISHRA p 07-17 APPEAL No—-
SEC.

MACA- COURT NO. |Order Dtd. 2025- MISC. (Se:

57139/2025(21.07.2025 957/2023 K C NAYAK 6 0717 APPEAL No—-
SEC.

MACA- COURT NO. Order Dtd. 2025- (Sez

57140/2025/21.07.2025 465/2025 P K BARIK p 07-17 No—-

MACA- COURT NO. Order Dtd. 2025- (Se:

57141/2025/21.07.2025 465/2025 R K DEHURY c 07-17 No—-

CRLA- Order Dtd. 9999- |CRIMINAL |(Se:

57142/2025(21.07.2025 1215/2022 S CHOUDHURYI DR (J) 12-31 APDEAL Noo’

CRLA- Order Dtd. 9999- |CRIMINAL |(Se:

57143/2025/21.07.2025 1215/2022 D LALA DR (J) 12-31 APPEAL Mo’

WP (C) - Order Dtd. 2025- |[WRIT (Ses

57145/2025(21.07.2025 19630/2025 S SAMAL DR (J) 07-18 BRANCH—6 gg;

WP (C) - COURT NO. Order Dtd. 2025- (Se:

57146/2025/21.07.2025 14727 /2025 R K MALLICK 5 08-25 gg;

(Se:

WP (C) - COURT NO. [0rder Dtd. 2025- |WRIT -

57147/202521.07.2025  |350.750,5 [P K JENA 3 07-16 BRANCH-1 28)

(Se:
WP (C) - COURT NO. |[0rder Dtd. 2025- |WRIT

57148/2025(21.07.2025 19052/2025 A K SAHOO 5 07-18 BRANCH-5 gi)

WP (C) - COURT NO. |[0rder Dtd. 2025- |WRIT (Se:

57149/2025|21.07.2025 19003/2025 F K BARIK 3 07-18 BRANCH No-




(DIVISION [104)
BENCH-1)
(Sec
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT N
57150/202521.07.2025 | 7oo0) /5055 (S DAS c 08-18 BRANCH-4 EZ)
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT N
57151/2025(21.07.2025 10480/2025 P K MOHANTY c 07-17 BRANCH-5 gg)
(Sec
WP (C) - COURT NO. |Order Dtd. 9999- |WRIT N
57152/202521.07.2025 | 7goo) 5055 |T SWAIN 2 oLb 12-31 BRANCH-5 gg)
(Se:
WP (C) - COURT NO. |Order Dtd. 9999- |WRIT N
57153/2025|21.07.2025 19397/2025 F K MOHANTY > OLD 12-31 BRANCH-6 gg)
(Sec
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
57154/202521.07.2025 |7 o0 555 M. R. PADHI 2 oLD 07-17 BRANCH—6 g;)
WP (C) - COURT NO. [Order Dtd. 2025- (Ses
57155/202521.07.2025 | goco o055 |P K LENKA 2 oLD 0718 gg;
(Sec
WP (C) - MANORANJAN COURT NO. |Order Dtd. 2025- |WRIT N
57157/2025121.07.2025  1149,90,/2025 |paDHT 2 OLD 07-17 BRANCH-6 gg)
(Sece
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
57158/202521.07.2025 | 7goo0 5055 |J- LENKA 2 oLD 07-18 BRANCH=8 gg)
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT N
57159/2025/21.07.2025 [0 .0 50,5 R K PANDA > oLD 07-18 BRANCH-6 gg)
WRIT (Se
WP (C) - MANORANJAN COURT NO. |Order Dtd. 2025- [BRANCH e
57160/2025121.07.2025 119434 /5025 [papHT 2 OLD 07-17 (DIVISION Tio)
BENCH-2)
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
57164/202521.07.2025 |00 00, |T R DAS 2 OLD 07-17 No-
110
ABLAPL- COURT NO. |[Order Dtd. 2025- (Sec
57166/202521.07.2025 |0 0, |BALARAM SINGH 2 oLD 06-10 BAIL-1 No—
(Se:
ABLAPL- COURT NO. |Order Dtd. 2025-
57167/202521.07.2025 |05 5,5 |S S PATTANAIK 2 OLD 07-17 BAIL-2 TZ;
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
57168/2025|21.07.2025 |55 5,5 (BALARAM SINGH 5 OLD 07-17 TZ;
WRIT (Se:
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH N
57169/2025121.07.2025 135555 /5053 M K PATI 2 OLD 07-18 (DIVISION T84)
BENCH-1)
(Se:
ABLAPL- PRAMOD KUMAR COURT NO. |Order Dtd. 2025-
57170/2025121.07.2025 [ 5/ 5055 |royr > OLD 07-17 BAIL-2 T?;
WRIT (Sec
57171/2025(21.07.2025 gségé/2023 M K MOHANTY gogig NO- 8???; btd. 20257 lgpancH  |No-
(DIVISION [104)




)0

)1

)2

)3

)4

)5

)6

)7

)8

)9

)0

)1

)2

BENCH-1)

(Se:

ABLAPL- COURT NO. |Order Dtd. 2025-
57172/2025(21.07.2025 [0 ' o |S S PATTANAIK [C. s 05-01 No-
104)
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
57173/2025|21.07.2025 [0 >0 [BALARAM SINGH|C. T 0717 BATL-2 TZ;
WP (C) - COURT NO. Order Dtd. 2025- (Se:
57174/2025(21.07.2025 |70, =0 |B K SWAIN C. o 0718 Tg;
ABLAPL- COURT NO. Order Dtd. 2025- (Ses
57175/2025(21.07.2025 ' ' o [BALARAM SINGH C. s 0717 TZ;
WP (C) - COURT NO. Order Dtd. 2025- (Se:
57176/2025(21.07.2025 |70 L o o [B.K. SWAIN C. T 0718 TE;
ABLAPL- COURT NO. |0order Dtd. 2025- (Se
57177/2025(21.07.2025 202"~ |B DAS C. S 071 BATL-1 Tg;
(Se:
WP (C) - ANIL KUMAR COURT NO. |0order Dtd. 2025- ©
57178/2025|21.07.2025 |0 00 0o c (o C. e 07-18 Tg)
(Sez
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT ©
57179/2025|21.07.2025 |7 0" o |S. BARIK C. T 0718 R ANCH- gz)
PRADIPTA (Se:
57180/202521.07.2025 | 2.00" |KISHORE c. COURT NO. Drder brd. 2025 No-
BHUYAN 24)
CMAPL- COURT NO. [Order Dtd. 2025- (Sec
57181/202521.07.2025 |7 -°00  |A K MISHRA C. T 0717 M.J.C R
ARLAPL- COURT NO. |order Dtd. 2025- (Se:
57182/2025[21.07.2025 [o o200 o M R SAHOO C. S 0717 R
ARLAPL- COURT NO. |order Dtd. 2025- (Se:
57183/2025(21.07.2025 |70 0 o, [M K SWAIN C. > oLD 043 R
FAO- COURT NO. Order Dtd. 2025- [MLSC- (Se:
57184/2025(21.07.2025 |J7 .o |K PARIDA C. > oLD 0718 SggEAL RS
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
57185/202521.07.2025 | 50,459y M K SWAIN C. 5 OLD 04-23 BAIL-1 TZ;
FAO- COURT NO. |Order Dtd. 2025- MISC. (Se:
57186/2025|21.07.2025 |27 .o K PARIDA C. 5 oLD 0718 éggEAL R
FAO- COURT NO. |Order Dtd. 2025- MISC. (Se:
57190/2025|21.07.2025 | 15" 0o K PARIDA C. 5 oLD 07-18 APPEAL N

SEC.

ABLAPL- COURT NO. [Order Dtd. 2025- (Ses
57191/2025|21.07.2025 o0 o0 o [B K DAS C. 5 oLD 0717 N
ABLAPL- SWAGAT KUMAR COURT NO. |Oorder Dtd. 2025- (Se:
57192/2025/21.07.2025 19955025 |sany c. 2 OLD 07-16 No-
ABLAPL- COURT NO. [Order Dtd. 2025- (Sec
57194/2025|21.07.2025 8060/2025 AMARESH DAS [C. 5 OLD 07-17 Moot
3 [57197/2025(21.07.2025 |[ABLAPL-  [ULLASH DAS  [C. COURT NO. |Order Dtd. 2025- (Se:




)4

)5

| 7886/2025 | 2 OLD 07-16 No-
ABLAPL- KAMALAKANTA COURT NO. |order Dtd. 2025- (Se:
57199/202521.07.2025  fg047 /5025 |NaTH 2 OLD 07-17 No-¢
ABLAPL- COURT NO. |Order Dtd. 2025- (Sec
57200/2025|21.07.2025 8044 /2025 |T K BARIK 17 08-18 N
RABINDRA _
57201/2025 21.07.2025 %51/2025 KUMAR ESURT NO. 8§f§§ ptd. 2025~ Iéif(
PATTANATK ‘
WP (C) - COURT NO. |[Order Dtd. 9999- (Ses
57202/2025(21.07.2025  [Tooc " A, PARIDA > oip I .
(Sec
WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©
57203/2025 (21.07.2025  |/go27 0 |S. BHUYAN > oLD otigd R ANCH-S gg)
WP (C) - COURT NO. Order Dtd. 2025- (Se:
57204/2025(21.07.2025  |oo 07,0 |G, D. MALLICK > 0751 gg;
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
57206/2025 |21.07.2025 |0 M D BISWAL s 0508 gg;
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
57207/2025 |21.07.2025 |,/ 20 . |S SAHOO T 0513 gg;
(Se:

ABLAPL-  |ARUP KUMAR COURT NO. |Order Dtd. 2025-
57208/2025 21.07.2025 |70 n sy o g BATL-1 TZ;
(Sez

ABLAPL-  |ARUP KUMAR COURT NO. |Order Dtd. 2025-
57209/2025121.07.2025  fo3,5 5025 |BARTK 17 07-18 TZ;
CRLMC- COURT NO. Order Dtd. 2025- (Se:
57210/2025 (21.07.2025 | ,c 00 |T R DAS i St TZ;
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
57211/202521.07.2025 |00\~ . ANIL SAHOO o 0813 TZ;
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
57212/2025 (21.07.2025 |_o . ANIL SAHOO = 0813 TZ;
(Sec

ABLAPL- ARUP KUMAR COURT NO. |Order Dtd. 2025-
57213/2025121.07.2025 |50, 5055 |BaRTK 17 07-18 BAIL-2 Ti;
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
57214/2025(21.07.2025 g, >0 |P K MOHANTY i 0813 Ti;
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
57215/202521.07.2025  [g051 50,5 [R- MOHANTY 17 07-17 Ti;
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- [WRIT ©
57216/2025|21.07.2025 19687/2025 MOTT JANI 17 07-17 BRANCH-6 gz)
WP (C) - COURT NO. |order Dtd. 2025- |[WRIT (Se:
57217/2025|21.07.2025 18483/2025 K+ C- PANDA c 07-28 BRANCH-2 |No-
ABLAPL- SARAT KUMAR COURT NO. |order Dtd. 2025- (Se:
57218/202521.07.2025 5957 /5025 |pRADHAN 17 09-09 No-




ABLAPL- COURT NO. |[Order Dtd. 2025- (Sec
)
3 157220/2025(21.07.2025 7958/2025 (A MOHANTY C. 17 07-17 N
ABLAPL- COURT NO. |[Order Dtd. 2025- (Sec
) —
4 |57221/2025 (21.07.2025 270 GANESH SAHOO |C. = Sy BATL-1 e
(Se:
ABLAPL- COURT NO. Order Dtd. 2025-
) — -
5 157222/2025|21.07.2025 7931/2025 |S- CHOUDHURY [C. 17 07-17 BAIL-2 TZ)
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
) © * —
6 |57223/2025121.07.2025 7914/2025 S. CHOUDHURY |C. 17 07-16 1]\_12)
(Sez
ABLAPL- PTTAMBAR COURT NO. Order Dtd. 2025-
) —_ —
77 157225/2025121.07.2025 6504/2025 BEHERA C. 17 07-18 BAIL-1 1]\-12)
(Sez
ABLAPL- MRUTYUNJAYA COURT NO. Order Dtd. 2025-
) —
8 |57226/2025 (21.07.2025 200 o Ty C. - 0703 Tg)
ABLAPL- COURT NO. Order Dtd. 2025- (Se
) ° * —
9 |57227/2025 (21.07.2025 [0/ 0 |B P TANGA C. i otiagd T;)
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
0 |57228/2025 (21.07.2025 [ 000 R K MALLICK |C. o 0508 Tg;
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
1 |57229/2025 (21.07.2025 | 0" R K MALLICK |C. o i Tg;
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
2 |57231/2025 (21.07.2025 |0 S0 R K MALLICK |C. i i Tg;
(Se:
WP (C) - A. K. COURT NO. |Order Dtd. 2025- [WRIT ©
3 157232/2025121.07.2025 |1 5009 /5025 |SRICHANDAN C- 17 07-18 BRANCH-3 TZ)
CRLMC- COURT NO. |Order Dtd. 2025- (Se:
84 |57233/2025 (21.07.2025 |0 L0 . R. K. DEHURY C. = i TZ;
(Se:
CRLMC- JADUNATH COURT NO. Order Dtd. 2025-
85 |57234/2025 (21.07.2025 | 0o o [ C. L 07olE TZ;
(Se:
CRLMC- SRINTIBASH COURT NO. |Order Dtd. 2025-
36 |57235/20251(21.07.2025 1940/2025 MOHANTY C. 17 07-09 1]\_12)-
WP (C) - COURT NO. |Order Dtd. 2025- (Se
37 |57237/2025121.07.2025 18893/2025 A. K. PANDA C. 17 07-14 I]\-TZ)—
(Se:
CRLMC- JADUNATH COURT NO. |Order Dtd. 2025-
38 |57241/2025121.07.2025 1507/2025 |PRADHAN C. 17 07-17 I]\_TZ)—
ABLAPIL- COURT NO. |Order Dtd. 2025- (Se:
39 |57242/2025121.07.2025 8192/2025 S. CHOUDHURY |C. 17 07-18 I]\_TZ))—
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
10 |57243/2025|21.07.2025 ¢ o |J. D. MUDULI [C. s 0850 BATL-2 Tg;
11 [57244/2025(21.07.2025 |[ABLAPL-  |M. R. BARIK |C. COURT NO. [order Dtd. 2025- [BAIL-2  |(Se:




12

13

14

15

16

17

18

19

5951/2025 17 07-18 No-

11)

ABLAPL- COURT NO. Order Dtd. 2025- (Sec

57245/2025|21.07.2025 [, 7" >0 |S. CHOUDHURY T 0718 BATL-1 R

ABLAPL- COURT NO. |[Order Dtd. 2025- (Ses

57246/2025[21.07.2025 |00~ 00 |A. MOHANTY L 07o1n BATL-1 R

ABLAPL- COURT NO. [Order Dtd. 2025- (Ses

57247/2025[21.07.2025 [0 o0 o |A. MOHANTY s D8t R

CRLA- COURT NO. |[Order Dtd. 2025- (Ses

57250/2025(21.07.2025 /o0 o |A. K. MOHANTY 3 0717 RS

CMP- SUBHANKAR COURT NO. |order Dtd. 2025- (Se:

57251/2025/21.07.2025 10,4 /5025 |panDa 23 09-25 No-:

CMP- COURT NO. Order Dtd. 2025- (Ses

57252/2025(21.07.2025 [7\0 oo |A. MOHANTY 3 0835 R

CMP- COURT NO. Order Dtd. 2025- (Ses

57253/2025(21.07.2025 /2o . [P. K. BARIK 23 0524 RS

ARBP- COURT NO. |[Order Dtd. 2025- (Sec

57254/2025|21.07.2025 | 70070 A MOHANTY 23 0718 RS

(Sec

WP (C) - COURT NO. |Order Dtd. 2025- |[WRIT ©

57255/202521.07.2025 |7 o oo |C. R. NAYAK 3 07o1¢ ERANCH-8 gg)

JCRLA- COURT NO. |order Dtd. 2025- |CRIMINAL |(Se:

57256/2025|21.07.2025 57000 J KAMTLA c 07-1¢ ADDEAL R

WRIT (se

WP (C) - JYOTI RANJAN COURT NO. |order Dtd. 2025- [BRANCH =

57257/202521.07.2025 14 ¢340/2025 DEO 5 07-18 (DIVISION Ti9)

BENCH-3)

WP (C) - COURT NO. |Order Dtd. 2025- (Se:

57258/2025(21.07.2025 |7 "o R K MOHAPATRA c 0718 No-

119

ARBP- COURT NO. Order Dtd. 2025- (Se:

57259/2025(21.07.2025 R K MOHAPATRA : : No-
46/2025 5 07-18

119

CRLMC- COURT NO. Order Dtd. 2025- (Se:

57260/2025(21.07.2025 |7/ =00 o B. P. NANDA c 0717 No-

119

CRLMC- COURT NO. |Order Dtd. 2025- (Se:

57261/202521.07.2025 | /00,00 |S. K. BISWAL Te 07o1e No-

119

ABLAPL- COURT NO. |Order Dtd. 2025- (Se:

57262/2025|21.07.2025 6024/2025 |A-PATTANAIK 15 07-18 No-

119

CRLMC- COURT NO. |Order Dtd. 2025- (Se:

57263/202521.07.2025 |72 000 o [R. K. BARIK Te 07o1e No-

119

ABLAPL- COURT NO. Judgement Dtd (Se:

57264/202521.07.2025 |70/ o [R.K.MALLICK Te 09e 0717 BATL-2 T?;

CRLMC- COURT NO. |Order Dtd. 2025- (Se:

57265/2025[21.07.2025 |7/ o000 o K. SAHOO > oLD 07ote T?;

CRLMC- COURT NO. |[Order Dtd. 2025- (Ses

57266/2025|21.07.2025 2476/2025 |BRBULU BARIK 5 OLD 07-16 No—




17)

(Se:

ABLAPL- COURT NO. |Order Dtd. 2025-
57267/2025 21.07.2025 [ W0 |B.SINGH > oip S T?;
ABLAPL- COURT NO. Order Dtd. 2025- (Ses
57268/2025|21.07.2025 5119/2025 |B-SINGH 17 07-18 BAIL-1 Tg;
CRLMC- JANMEJAY COURT NO. |order Dtd. 2025- |CRIMINAL |(Se:
57269/202521.07.2025 /57 /5025 |pARIDA 2 OLD 07-16 MISC No-"
CMP- COURT NO. |order Dtd. 2025- |[WRIT (Se
57270/2025|21.07.2025  lg55 50,9 [B BEHERA 2 OLD 07-16 BRANCH-1 |No-:
(Sez
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT ©
57271/202521.07.2025 || 50" |B BEHERA > oip S R ANCH_T Zg)
CMP- COURT NO. |Order Dtd. 2025- (Se:
57272/2025(21.07.2025 |700, . |D. NAYAK 3 oD Stiagd zg;
WP (C) - COURT NO. |Order Dtd. 2025- [WRIT (Se:
57273/2025(21.07.2025 |/ 7., o |S. K. DAS 3 oip 07 on R ANCH-8 gg;
(Se:
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©
57274/202521.07.2025 |/ o100 0 |S. K. DAS 3 oD S R ANCH-3 22)
(Sez
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©
57275/2025(21.07.2025 |/ oo’ 0o |S. K. DAS 3 oD 070 R ANCH-4 T?)
cMP- COURT NO. Order Dtd. 2025- (See
57276/2025(21.07.2025 |07 . |SANGRAM DAS 3 oD RS T?;
(Se:

cMP- ASHUTOSH COURT NO. Order Dtd. 2025-
57277/2025121.07.2025 )0 5005 [MOHANTY 8 08-13 T?;
CMP- COURT NO. |Order Dtd. 2025- (Se:
57278/2025(21.07.2025 | -2¢°, . |MADAN DAS . Stagd T?;
CMP- COURT NO. Order Dtd. 2025- (Se:
57279/2025(21.07.2025 |0oc .0 |T. K. BARIK o3 0ot T?;
(Se:

CMP- SANJEEV COURT NO. Order Dtd. 2025-
57280/2025121.07.2025 |1 yrs 5005 |upGaTa 23 09-08 Tg;
CMP- COURT NO. Order Dtd. 2025- (Se:
57281/2025(21.07.2025 |0co oo [R. K. BARIK o3 0005 T?;
CRLA- H. K COURT NO. |Order Dtd. 2025- (Se:
57282/2025121.07.2025 19535025 |TRIPATHY 23 07-18 N
CRLMC- H. K COURT NO. |Order Dtd. 2025- (Se:
57283/202521.07.2025  |)c93 /5005 |TRIPATHY 23 07-18 Tg;
CRLMC- COURT NO. Order Dtd. 2025- (Se:
57284/202521.07.2025 S 7o |P. BARIK o3 RS T?;




)0

)1

)5

)6

)7

CRLMC-

COURT

NO.

Order

Dtd.

2025-

57285/2025(21.07.2025 | oo 7 . IN. SAHOO - St T?;
CRLMC- COURT NO. Order Dtd. 2025- (Se:
57286/2025|21.07.2025 1649/2025 |SANGRAM DAS > OLD 07-15 T?;
(Sec
CMP- SOUMYAKANTA COURT NO. Order Dtd. 2025-
57287/202521.07.2025 1545 /5004 |pRADHAN 2 OLD 07-17 T?;
(Sez
CMP- PRADEEP KUMAR COURT NO. Order Dtd. 2025-
57288/2025(21.07.2025  |'c0c 500y loann c > oLD i T?;
CRLMC- COURT NO. Order Dtd. 2025- (Se:
57289/2025(21.07.2025  |/goc70 0o [R. K. MALLICK > oLD i T?;
B HIMANSHU B (Se:
57290/2025 (21.07.2025 T2 ISEKHAR COURT NO. Jorder Drd. 2025 No-
PATKRAY 17)
CRLMC- COURT NO. Order Dtd. 2025- (Se:
57291/2025(21.07.2025 |/2,000 o MONOMOY BASU > oLh 0717 T?;
WA- COURT NO. Order Dtd. 2025- (Se:
57292/2025(21.07.2025 |, 0., |G C JENA > oLD 0718 T?;
(Sec
WP (C) - COURT NO. |Order Dtd. 2024- |WRIT ©
57293/2025 (21.07.2025 |3 020 |D K MOHANTY > oup 0osE R ANCH-8 gi)
WRIT (se.
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH N
57296/2025 |21.07.2025 | /g >0, |T K NAYAK : i (DTVTSTON Tiz)
BENCH-2)
WP (C) - COURT NO. Order Dtd. 9999- (See
57297/2025 |21.07.2025  |Jg 20" o0,c [A. K. SWAIN > oup ot Tig)
(Sec
CRLMC- JYOTT RANJAN COURT NO. Order Dtd. 2025-
57301/2025121.07.2025 | )558 /5025 |SaHOO 2 OLD 08-20 Ti;)
CRLMC- COURT NO. |Order Dtd. 2025- (Se:
57302/2025 (21.07.2025 |, Jco0 0, |S.C.SUNDARA > oLD S No-
112)
WP (C) - COURT NO. |Order Dtd. 2025- |[WRIT (Se:
57305/202521.07.2025 1515575014 |T SWAIN 2 OLD 07-16 BRANCH-1 |No-:
WRIT (se.
WP (C) - COURT NO. Order Dtd. 2025- |BRANCH ©
57306/2025 |21.07.2025 |7 -7 . |D K NAIK > oip i (DTVTSTON Ti4)
BENCH-2)
MACA- COURT NO. |Order Dtd. 2025- MISC. (Se:
57308/2025 (21.07.2025 |7 o |J DEHURY > oip i APPEAL -
SEC.
MACA- COURT NO. |Order Dtd. 2025- [1SC- (Se:
57309/2025121.07.2025 |5 07 54,9 |S SWAIN 5 OLD 07-18 APPEAL N
SEC.
MACA- COURT NO. |[Order Dtd. 2025- |MISC. (Ses
57310/2025/21.07.2025 517/2022 |7 DEHURY 5 OLD 07-17 APDEAL No--




)9

)0

SEC.

(Se:
WP (C) - COURT NO. [0rder Dtd. 9999- |WRIT N
57311/2025(21.07.2025 19772/2025 M.K.MOHANTY |C.O. 2 OLD 12-31 BRANCH-6 gg)
MACA- COURT NO. lOrder Dtd. 2025- [MiSC- (Sed
57312/2025|21.07.2025 517/2022 |B BEHERA C.0. > OLD 07-17 2E§EAL No--
WP (C) - COURT NO. |[Order Dtd. 2025- (Ses
57313/2025|21.07.2025 19784/2025 M-K-MOHANTY  [C.O. > OLD 07-17 No--
MACA- COURT NO. |Order Dtd. 2025- MISC. (Se:
57315/20251(21.07.2025 188/2020 S SWAIN C.O. > OLD 07-18 2E§EAL No--
MACA- COURT NO. [0rder Dtd. 2025- MISC. (Se:
57316/2025/21.07.2025 1307/2023 A K BARIK C.0. 2 OLD 07-18 égiEAL No-.
PRATAP _
57318/202521.07.2025 12080 o |cHANDRA c.o. |SOORT NO-|Order Drd. 20257 e
CHHINCHANI
MACA- COURT NO. |Order Dtd. 2025- (Ses
57319/2025(21.07.2025 313/2025 S DASH C.0. 2 OLD 07-18 No-.
CRLMC- BIRAJA PRASAD COURT NO. [0rder Dtd. 2025- (Se:
57321/2025|21.07.2025 2532/2025 |NANDA c.0. 2 OLD 07-17 No-¢
ABLAPL- COURT NO. [Order Dtd. 2025- (Ses
57322/2025|21.07.2025 [0 S0 o |J KAMILA C.o. > OLD 06-10 Ne-.
CRLMC- COURT NO. |[0rder Dtd. 2025- |CRIMINAL |(Se:
57323/2025|21.07.2025 [ 0", o |J PRADHAN c.o. > oLD 07-17 MIse New:
CRLMC- COURT NO. [0rder Dtd. 2025- (Se:
57324/2025|21.07.2025 [0, oo |J PRADHAN C.0. > oLD 07-18 New:
WRIT (Se:
WP (C) - COURT NO. [0rder Dtd. 2025- |BRANCH N
57325/20251(21.07.2025 20809/2021 J. SAHOO Cc.O. > OLD 08-13 (DIVISION T86)
BENCH-1)
(Sec
MACA- SAMAR KESHARI Order Dtd. 2025-
56718/20251(21.07.2025 378/2025 MOHAPATRA GENERAL 05-10 Tg;)
WA- MOHAMMAD Order Dtd. 2024- |WRIT (Se:
56720/202521.07.2025 2014/2023 |KHALID GENERAL 04-22 APPEAL No-¢
WA- MOHAMMAD Order Dtd. 2024- |WRIT (Se:
56724/20251(21.07.2025 2020/2023 |KHALID GENERAL 04-22 APPEAL No-:
WA- MOHAMMAD Order Dtd. 2024- |WRIT (Se:
56727/20251(21.07.2025 2013/2023 |KHALID GENERAL 04-22 APPEAL No--
SUSHREE
WP (C) - Order Dtd. 2025- |WRIT (Sec
56734/2025(21.07.2025 RANJAN GENERAL ,
3791/2025 MOHANTY 07-15 BRANCH-1 |No-:
WP (C) - MANOJ KUMAR Order Dtd. 2022- |WRIT (Se:
56735/202521.07.2025  |,5447 /5019 RaNA GENERAL 07-08 BRANCH-2 |No-f
WP (C) - MANOJ KUMAR WRIT (Se:
56754/20251(21.07.2025 15410/2021 RANA GENERAL BRANCH-6 gg;
WP (C) - Order Dtd. 2025- |[WRIT (Ses
56761/2025(21.07.2025 19476/2025 KABITA PATRA |GENERAL 07-18 BRANCH-5 28;




WP (C) -

MANOJ KUMAR

Order

Dtd.

2021-

WRIT

(Sec

56765/20251(21.07.2025 9308/2021 |RANA GENERAL 03-17 BRANCH-7 Tg;
(Se:

ABLAPL- MANOJ KUMAR Order Dtd. 2025-
56806/2025(21.07.2025 6484/2025 |NAYAK GENERAL 07-18 Tg;
WP (C) - Order Dtd. 2025- [WRIT (Se:
56812/2025 |21.07.2025 |/c o0’ [PRAVAS NAIK |GENERAL St R ANCH-3 gg;
(Sez

CRLMP- GOKULANANDA Order Dtd. 2025-
56825/2025(21.07.2025 506/2025 |PARIDA GENERAL 07-02 gg;
(Se:

ABLAPL- DILLIP KUMAR Order Dtd. 2025-
56832/2025 |21.07.2025 [, 00 o b GENERAL i BATL-2 Tg;
BLAPL- TARINT Order Dtd. 2025- (Se:
56837/20251(21.07.2025 4011/2025 |PANTGRAHT GENERAL 07-18 Tg;
B PRAVASH B (Se:
56843/2025(21.07.2025 ?5222/2025 CHANDRA GENERAL g??ig btd. 2025 giigCH_B No-
MAHAPATRA 33)
(Se:

ABLAPL- SATYAPADA Order Dtd. 2025-
56851/2025 (21.07.2025  [Cgg’ oo [Snn GENERAL g 23;
(Se:
WP (C) - MANOJ KUMAR Order Dtd. 2021- [WRIT ©
56857/2025 (21.07.2025 [go o) oo [ GENERAL et N NCH_ s 1;?)
WP (C) - Order Dtd. 2024- [WRIT (Se:
56865/2025 |21.07.2025 |1, 2., 0, [PRATIMA NAYAK |GENERAL eoss R ANCH-G g:;
(Sez
WP (C) - MANOJ KUMAR Order Dtd. 2021- [WRIT ©
56890/20251(21.07.2025 9014/2021 |RANA GENERAL 03-15 BRANCH-4 gs)
WP (C) - Order Dtd. 2024- |[WRIT (Ses
56891/2025 |21.07.2025 |/, 0.0, IPRATIMA NAYAK|GENERAL eess R ANCH-G gg;
(Se:
WP (C) - MANOJ KUMAR Order Dtd. 2020- [WRIT ©
56900/20251(21.07.2025 21548/2020 |RANA GENERAL 10-09 BRANCH-3 Ti)
(Sec
WP (C) - MANOJ KUMAR Order Dtd. 2021- [WRIT ©
56903/2025121.07.2025 1500275001 |rana GENERAL 03-15 BRANCH-4 gs)
JATTNDRA _
56908/2025(21.07.2025 ??3?622 KUMAR GENERAL gifig brd. 2025 Iy 5.c éiff
MOHAPTRA ‘
WP (C) - Order Dtd. 2024- [WRIT (Se:
56910/2025 (21.07.2025 |/, 220, [PRATIMA NAYAK |GENERAL eoss R ANCH-€ 22;
(Sez

FAO- RAJAT KUMAR Order Dtd. 2025-
56912/2025121.07.2025 |00 004 |rath GENERAL 07-17 22;
WP (C) - Order Dtd. 2024- |[WRIT (Ses
56917/2025(21.07.2025 [/2 07", [PRATIMA NAYAK |GENERAL i reanchog NO~

43)




ABLAPL-

SAYAT KUMAR

Order

Dtd.

2025-

(Sec

56921/2025(21.07.2025  [[0n S o [0 GENERAL St Zg;

CRLMC- Order Dtd. 2025- (Se:

56926/2025 (21.07.2025 |/o o200 . [PRATIMA NAYAK |GENERAL Stiagd ﬁ?;

WP (C) - Order Dtd. 2024- [WRIT (Se:

56928/2025 |21.07.2025 [1° o, [PRATIMA NAYAK |GENERAL 0eoon R ANCH-1 28;

WP (C) - Order Dtd. 2024- [WRIT (Ses

56932/2025(21.07.2025  |/- o0 0., [PRATIMA NAYAK |GENERAL 0501 e 28;

WP (C) - Order Dtd. 2024- |[WRIT (Ses

56937/2025(21.07.2025 |10 o0, [PRATIMA NAYAK |GENERAL D501 R ANCH-1 28;

WP (C) - Order Dtd. 2024- |[WRIT (Ses

56941/2025 |21.07.2025 [|- 2 [PRATIMA NAYAK |GENERAL 0501 R ANCH-1 28;

WP (C) - Order Dtd. 2024- |[WRIT (Ses

56946/2025 (21.07.2025 |/ o0 0., [PRATIMA NAYAK |GENERAL iy R ANCH-S 23;

WP (C) - Order Dtd. 2024- |[WRIT (Ses

56950/2025 (21.07.2025 [/ /0" [PRATIMA NAYAK |GENERAL Sy R ANCH-G gg;

WP (C) - Order Dtd. 2024- |[WRIT (Ses

56952/2025 |21.07.2025 |, /0 o o [PRATIMA NAYAK |GENERAL 050 R ANCHS gg;

WP (C) - Order Dtd. 2023- |[WRIT (Ses

56953/2025 (21.07.2025  |Zo 20" o IPRATIMA NAYAK |GENERAL oot R ANCH-8 22;

WP (C) - Order Dtd. 2020- |[WRIT (Sez

56954/2025 (21.07.2025 [/ 200 0 IPRATIMA NAYAK |GENERAL 0004 R ANCHS 23;

WP (C) - Order Dtd. 2024- |[WRIT (Ses

56956/2025 |21.07.2025 [)c >0 [PRATIMA NAYAK|GENERAL S R ANCH-€ gz;

WP (C) - Order Dtd. 2023- |[WRIT (Ses

56959/2025 |21.07.2025  |Zo "0 [PRATIMA NAYAK |GENERAL oot R ANCH-8 22;

WP (C) - Order Dtd. 2024- (Se:

56962/2025(21.07.2025 |00 )", [PRATIMA NAYAK GENERAL Cooos Z;;

CRLA- GOKUTLANANDA Order Dtd. 2025- |CRIMINAL |(Se:

56966/2025121.07.2025 11335002  |paRIDA GENERAL 07-18 APPEAL  No—¢

WP (C) - GOKUTLANANDA Order Dtd. 2025- (Se:

56968/2025 |21.07.2025 |75 07000, |0 GENERAL 078 -

WRIT (se.

WP (C) - JYOTTRANJAN Order Dtd. 2023- |BRANCH ©

56970/2025121.07.2025 105" 5050 |saHOO GENERAL 09-04 (DIVISION ng)
BENCH-2)

WRIT (se.

WP (C) - MANASH RANJAN . BRANCH ©

56972/20251(21.07.2025 16220/2011 BAUG GENERAL Entire Order (DIVISION T§2)

BENCH-3)




WP (C) -

WRIT

(Sec

56974/2025(21.07.2025 |/co~o”, o [APARESH BHOT |GENERAL Entire Brief R ANCH-S gg;

CRLMC- (Se:

56978/2025(21.07.2025 APARESH BHOI |GENERAL Entire Order No-

293/2025 23)

ABLAPL- ASUTOSH Order Dtd. 2025- (Se:

56985/20251(21.07.2025 7986/2025 |TRIPATHY GENERAL 07-17 BATIL-2 Tz;

WP (C) - SUCHISMITA Order Dtd. 2025- (Ses

56991/2025(21.07.2025 981/2025 |SARANGT GENERAL 07-15 TZ;

WP (C) - Order Dtd. 2023- |[WRIT (Ses

57012/2025 (21.07.2025  |Z 00 o |JAGADIP SAHOO |GENERAL o8 R ANCH-T EZ;

CRLMC- CRIMINAL |(Se:

57097/2025 (21.07.2025 | 70070 |SASMITA NAYAK |GENERAL Last Order e R

WP (C) - RAJ KUMAR . . WRIT (Se:

57115/2025 |21.07.2025 | 1ooci 0| oo GENERAL Entire Brief ERANCH=2 oo

WRIT (se.

WP (C) - MOHAMMED Order Dtd. 2025- |BRANCH ©

57121/2025121.07.2025  |g02075025 MUSTAQ ANSART |CCNERAL 07-18 (DIVISTON T86)
BENCH-1)

WP (C) - RAJ KUMAR WRIT (Ses

57133/20251(21.07.2025 18181/2025 |JENA GENERAL Entire Brief BRANCH-8 ﬁi;

oJc- (Se:

57144/2025|21.07.2025 KISHORE KEDIA GENERAL Entire Document No-

4719/1997 i)

CONTC- MAHAMMED Order Dtd. 2025- (Se:

57156/20251(21.07.2025 3076/2025 MUSTAQ ANSART GENERAL 07-18 Ei;

WP (C) - DEBENDRA Order Dtd. 2025- (See

57161/20251(21.07.2025 19279/2025 BEHERA GENERAL 07-18 Ei;

WP (C) - DEBENDRA Order Dtd. 2025- |WRIT (Se:

57162/2025121.07.2025 119555 /5025 |BEHERA GENERAL 07-18 BRANCH-2 [No-

MACA- SOUBHAGYA Order Dtd. 2025- ISC- (Se:

57165/20251(21.07.2025 114/2024 KUMAR RATH GENERAL 07-07 2E§EAL No—-

(Sec

WP (C) - DEBENDRA Order Dtd. 2025- [WRIT ©

57187/202521.07.2025 119555 /5025 BEHERA GENERAL 07-18 BRANCH-5 gg)

WRIT (se.

WP (C) - DEBENDRA Order Dtd. 2025- |BRANCH ©

57188/2025121.07.2025 |1 957] /5025 |BEHERA GENERAL 07-18 (DIVISTON T;O)
BENCH-3)

WP (C) - DEBENDRA Order Dtd. 2025- (Se:

57189/20251(21.07.2025 19198/2025 BEHERA GENERAL 07-18 Tga)

(Se:

WP (C) - SURYAKANTA Order Dtd. 2025- ©

57193/2025|21.07.2025 22749/2024 |PALAT GENERAL 07-18 No

120)




)1

WP (C) -

RANJAN KUMAR

Order

Dtd.

2025-

WRIT

(Sec

57195/20251(21.07.2025 16522/2024 ROUT GENERAL 07-18 BRANCH-7 Tg;
JATINDRA (Se:

57196/2025(21.07.2025 ?g;g;/2024 KUMAR GENERAL ggfig brd. 2025 No-
MOHAPATRA 18)

BLAPT,~ Order Dtd. 2025- (Se:

57198/2025(21.07.2025 6025 /2025 |SWARAJ PATEL |GENERAL 07-08 Tg;
WPC (OAC) - |MANOJ KUMAR Order Dtd. 2024- (Se:

57205/2025|21.07.2025 585/2015 |RANA GENERAL 12-03 OA Branch ~~.
oJc- MURALIDHAR Petition With (Se:

57219/2025/21.07.2025 3817/1992 |BISWAL GENERAL Annexures No-:
ABLAPL- DEBA KUMAR . (Se:

57249/20251(21.07.2025 381/2025 RATH GENERAL Entire Order No-
ABLAPL- HARAPRASAD (Se:

57295/20251(21.07.2025 7501/2025 |PANDA GENERAL Annexure No—
(Sez

WP (C) - MANOJ KUMAR Order Dtd. 2021- |WRIT -

57298/2025(21.07.2025 |1 o027 o0 o GENERAL 0324 BRANCH-3 Ifi)
(Se:

WP (C) — MANOJ KUMAR Order Dtd. 2024- -

57299/20251(21.07.2025 25032/2024 [RANA GENERAL 11-04 Ti)
(Sez

WP (C) — MANOJ KUMAR Order Dtd. 2021- |WRIT -

57300/2025(21.07.2025 1422272019 [Rana GENERAL 03-18 BRANCH-8 Ei)
SA- SRIDHAR (Se:

57303/20251(21.07.2025 318/1989 PRADHAN GENERAL Entire Brief ﬁi;
oJc- MURATLIDHAR (Ses

57304/20251(21.07.2025 3817/1992 |BISWAL GENERAL Entire Order ii;
RSA- SOUBHAGYA Order Dtd. 2019- |SECOND (Se:

57307/202521.07.2025 165/2016 |KUMAR RATH GENERAL 04-03 APPEAL No-!
WP (C) - BISWARANJAN Order Dtd. 2025- (Se:

57314/20251(21.07.2025 13310/2025 [pATAT GENERAL 07-17 No-!
RSA- SECOND (Se:

57317/2025(21.07.2025 424/2015 |KISHORE KEDIA |GENERAL Vakalatnama i N
FAO- MANOJ KUMAR Order Dtd. 2018- |[11SC- (Sed

57320/2025121.07.2025 /00 5013 |rana GENERAL 07-09 SgiEAL No-i
ABLAPIL- Order Dtd. 2025- (Se:

56751/2025(21.07.2025 7902/2025 |F-BEURA GENERAL 07-1¢ BAIL-2 Ti;
ABLAPL- Order Dtd. 2025- (Se:

56758/2025121.07.2025 [ g g 50,5 |P-BEURA GENERAL 07-16 Ti;
ABLAPL- Order Dtd. 2025- (Se:

56762/2025121.07.2025 [0y 50,5 |P-BEURA GENERAL 07-16 Ti;
ABLAPL- Order Dtd. 2025- (Ses

56766/2025(21.07.2025 7904/2025 |F-BEURA GENERAL 07-1¢ BAIL-2 No-

17)




)2

)3

)4

)5

)6

)7

)8

)9

(Sec

WP (C) - CHAKRADHAR Order Dtd. 2022- [WRIT ©
56785/2025(21.07.2025 )1 oo’ o o GENERAL ooy R ANCH-3 Tg)
MSA- Order Dtd. 2025- (Se:
56793/2025|21.07.2025 DILLIP SAMAI |GENERAL . No-
21/2025 05-16 1)
CRLMP- Order Dtd. 2025- (Se:
56860/2025 |21.07.2025 |\ o |SUMAN MITRA |GENERAL Sy Tg;
CRLREV- Order Dtd. 2025- (Ses
56866/2025(21.07.2025 P. K. BEHERA |GENERAL . No-
63/2025 08-04 19)
CRLMP- (Ses
56881/2025|21.07.2025 J SAHOO GENERAL No-
477/2025
12)
WP (C) - Order Dtd. 2025- (Se:
56888/2025 |21.07.2025  |/g =050, M R SAHOO GENERAL Stiag T;;
WP (C) - Order Dtd. 2025- |WRIT (Ses
56904/2025 (21.07.2025  |/'g )"0 |B.K. PANDA GENERAL g MRANCH-2 Nos
RSA- SECOND (Se:
56918/2025 |21.07.2025 [/2," o0, N MALLICK GENERAL S PDEAL Nees
WP (C) - WRIT (Ses
56920/2025 (21.07.2025 32 -0 0 |A K ROUT GENERAL R ANCH-T EZ;
WP (C) - WRIT (Ses
56922/2025 (21.07.2025  |,2 50, 0 |P BASTIA GENERAL R ANCH-3 gg;
FAO- MISC. (Se:
56925/2025(21.07.2025 D K MOHANTY |GENERAL APPEAL
81/2019 No-
SEC.
MISC. _
56927/2025(21.07.2025  |ACA- K K NATH GENERAL APPEAL (Ses
612/2023 No- ¢
SEC.
WP (C) - WRIT (Ses
56929/2025 |21.07.2025 [/ o0, |A C MOHANTY |GENERAL R ANCH-2 ﬁg;
WRIT
WP (C) - BRANCH (Ses
56931/2025/21.07.2025 1085/2021 A K ROUT GENERAL (DIVISION Tig)
BENCH)
0JC- (Sec
56939/2025/21.07.2025 M MISHRA GENERAL No-
16985/1998
116)
0JC— (Se:
56955/2025(21.07.2025 M K PANDA GENERAL No-
18402/1997
116)
WRIT
WP (C) - BRANCH (Ses
56957/2025/21.07.2025 14755/2023 S NAYAK GENERAL (DIVISION TB;)
BENCH-1)
0JC— (Se:
56958/2025(21.07.2025 |90 oo |R K MOHAPATRA|GENERAL No-

105)




CRLMC- Order Dtd. 2025-
56960/20251(21.07.2025 2571/2025 J. P. KAR GENERAL 07-16 No-
105)
CMP- (Se:
56961/2025/21.07.2025 G SUNDARA GENERAL No-
1038/2024
105)
FA- (Sec
56963/2025(21.07.2025 P K JENA GENERAL No-
378/1982
105)
WP (C) - WRIT (Ses
56964/2025(21.07.2025 1477472022 |S C SUNDARA  |GENERAL BRANCH-4 23;
Wp (C) _ (Sec
56965/2025(21.07.2025 PL MSIHRA GENERAL No-
858/2007
37)
MISC. (Se:
56967/2025(21.07.2025 FAO-9/2021 |B DAS GENERAL APPEAL Nof‘
SEC. ‘
CONTC- (Se:
56969/2025(21.07.2025 11212023 A S MISHRA GENERAL CONTEMPT Mo
RSA- (Sec
56971/2025(21.07.2025 163/2013 K DAS GENERAL Mo
WRIT
WP (C) - BRANCH (Ses
56973/2025(21.07.2025 182772020 J SAHOO GENERAL (DIVISION TS;)
BENCH-2)
0JC— (Se:
56975/2025(21.07.2025 13075/1998 K K SAHOO GENERAL No-
109)
WP (C) - WRIT (Sez
56976/20251(21.07.2025 11558/2022 J D MUDULI GENERAL BRANCH-1 28;
MISC. _
56977/2025 (21.07.2025 |NACA~ J SAHOO GENERAL APPEAL (Se:
1307/2023 No-*
SEC.
WP (C) - WRIT (Ses
56979/2025(21.07.2025 13607/2019 J D MUDULI GENERAL BRANCH-2 gg;
SAO- SECOND (Se:
56980/2025121.07.2025 |1, 41, D K JENA GENERAL APPEAL N
WRIT
WP (C) - BRANCH (Ses
56981/20251(21.07.2025 5586/2017 PR MISHRA GENERAL (DIVISION Tg;)
BENCH-1)
0JC— (Se:
56982/2025(21.07.2025 PR MISHRA GENERAL No-
2182/1989
107)
WRIT
WP (C) - BRANCH (Ses
57006/2025/21.07.2025 4802/2025 B RANA GENERAL (DIVISION TBI)
BENCH-1)
WP (C) - WRIT (Ses
57008/2025(21.07.2025 13454/2025 B K DAS GENERAL BRANCH-5 |NO~

47)




WP (C) -

WRIT

57010/2025/21.07.2025 18872/2025 P BEHERA GENERAL BRANCH-4 T?;
WP (C) - (Se:
57013/2025/21.07.2025 17119/2025 P R SWAIN GENERAL No-
17)
WP (C) - WRIT (Se:
57015/2025(21.07.2025 17436/2025 K K PANDA GENERAL BRANCH-3 gg;
WP (C) - (Sec
57016/2025/21.07.2025 17714/2025 P K MISHRA GENERAL No-
33)
WP (C) - WRIT (Se:
57018/2025(21.07.2025 17487/2025 P K MISHRA GENERAL BRANCH-2 |No—t
WP (C) - (Se:
57022/2025/21.07.2025 1593/2025 B MOHANTY GENERAL No—
CRLMP- (Se:
57024/2025/21.07.2025 400/2025 S K BISWAL GENERAL No-1
CRLMP- (Se:
57025/2025(21.07.2025 802/2025 K C NAYAK GENERAL No-:
TRPCRL- (Se:
57027/2025/21.07.2025 98/2024 S SATPATHY GENERAL No-:
TRPCRL- (Se:
57028/2025/21.07.2025 98/2024 S SATPATHY GENERAL No—
TRPCRL- (Sez
57030/2025/21.07.2025 99/2024 S SATPATHY GENERAL No—
(Sez
CMP- BISWAJIT Order Dtd. 2025- |[WRIT
57031/202521.07.2025 1236/2019 |MOHAPATRA GENERAL 08-12 BRANCH-5 gg;
ABLAPL- (Ses
57032/2025/21.07.2025 K K NATH GENERAL No-
7994/2025
22)
(Se:
BLAPL-
57034/20251(21.07.2025 6680/2025 A DAS GENERAL No-
22)
ABLAPL- Order Dtd. 2025- (Se:
57035/20251(21.07.2025 8009/2025 JP KAR GENERAL 09-01 gg;
_ (Se:
57036/2025/21.07.2025 BLAPL S BARIK GENERAL No-
99/2025
22)
BLAPT,~ (Se:
57038/20251(21.07.2025 5048/2025 S BARIK GENERAL No-
22)
BLAPL- Order Dtd. 2025- (Se:
57040/2025121.07.2025 [ 0y 50,5 |[JP KAR GENERAL 07-17 gg;
MACA- (Se:
57041/2025/21.07.2025 A K BARIK GENERAL No-
408/2025
22)
CRLA- (Se:
57043/2025/21.07.2025 364/2025 A K BISWAL GENERAL No-

22)




(Sez

BLAPL- Order Dtd. 2025-
57045/20251(21.07.2025 6679/2025 JP KAR GENERAL 07-17 gg;
CRLA- (Se:
57046/2025|21.07.2025 S BARIK GENERAL No-

660/2025

22)
RSA- SECOND (Se:
57048/2025/21.07.2025 171/2025 |B DAS GENERAL APPEAL No-:
WP (C) - SARAT KUMAR . (Sec:
57116/20251(21.07.2025 26674/2024 |PRADHAN GENERAL PetitionAnnexure, No-:
ABLAPL- JYOTI RANJAN Order Dtd. 2025- (Se:
57118/2025(21.07.2025 8010/2025 |[NAYAK GENERAL 07-17 BAIL-1 No-.
ABLAPL- Order Dtd. 2025- (Sec
57119/2025(21.07.2025 8048/2025 B. N. SAHU GENERAL 07-17 No—
ABLAPL- Order Dtd. 2025- (Se:
57120/2025(21.07.2025 381/2025 S C DAS GENERAL 01-15 No—.
BIBHUTI (Se:
57129/2025(21.07.2025 ?28252025 RANJAN GENERAL g??i? pd. 2025° garr2  INo-
MOHANTY 10)
WP (C) — (Sec
57134/2025(21.07.2025 16924/2025 J N MOHANTY |GENERAL TS;
(Se:
WP (C) - TUKUNA KUMAR Order Dtd. 2025- |WRIT -
57163/2025(21.07.2025 17737/2025 |MISHRA GENERAL 07-18 BRANCH-3 gg)
WP (C) - B. N Order Dtd. 2025- (See
57224/20251(21.07.2025 18062/2025 |SHADHANGT GENERAL 07-18 gg;
WP (C) - B. N Order Dtd. 2025- |[WRIT (Ses
57230/202521.07.2025  |193,5 /5005 |SHADHANGT GENERAL 07-18 BRANCH-7 TZ;
BLAPL- Order Dtd. 2025- (Sec
57236/2025/21.07.2025 5771/2025 SARAT DASH GENERAL 07-16 BAIL-1 No—
ABLAPL- MANOJ KUMAR Order Dtd. 2025- (Se:
57238/2025|21.07.2025 [0/ 0" o oanT GENERAL 07-18 BAIL-1 New:
ABLAPL- Order Dtd. 2025- (Sez
57239/2025(21.07.2025 7620/2025 B. M. ROUT GENERAL 07-09 Mo
WP (C) - Order Dtd. 2025- (Sez
57240/20251(21.07.2025 13551/2025 S DAS GENERAL 07-17 No-!
CRLMP- SRINIBASH Order Dtd. 2025- (Se:
57248/20251(21.07.2025 1406/2024 MOHANTY GENERAL 08-20 No-!
WA- Order Dtd. 2025- |WRIT (Ses
57294/20251(21.07.2025 732/2025 U. PATRA GENERAL 07-15 APPEAL No-

NIC



